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SHRI BHUPESH GUPTA : Ask when you 
get up. 

Sir, he does not know. He should find out. I 
just give you very little information. Mr. Verma 
was in your Ministry. Against him there were 
very serious charges of collusion with foreign 
interests, and in many of the deals with the 
foreign oil concerns, he played an important 
part, with a view to helping the foreign oil 
concerns and other agencies. And he had been 
known as a man of such type. The matter lias 
been brough1 to the notice of the Minister; the 
matter has been, I believe, brought to the notice 
of the Prime Minister that this gentleman Mr. 
A.P. Verma, should not be in any res-ponsible 
position. Then we came to know about him. As 
I said, Sir, I know it for a fact. Now, let him 
inquire it from his own channel by asking Mr. 
Mirdha. Let him come and say after enquiry 
that the CBI does not have a heavy dossier 
about Mr. A.P. Verma. According to my 
information—and very reliable information,—
the CBI dossier about his malpractices, shady 
deals and corruption is quite a heavy one, and 
that should be known to the Prime Minister, to 
the Minister and others concerned. And I am 
surprised, even so he is getting patronage like 
certain other people in the Ministry, from the 
Government. 

Now, I think the matter has been brought to 
the notice of the Government by a number of 
MPs. Nothing had happened. All that I w:ould 
like to say in this situation when the 
Government is taking over something, that it is 
very important that you eliminate all officials 
against whom there are serious allegations —
allegations, 1 am saying very carefully— of 
corruption and collusion, collusion with the 
foreign oil interests. Over the past several 
years, the foreign oil interests, ESSO and 
others, have created a lobby of their own in the 
Ministry, and it is well known how some of 
them had been functioning... 

SHRI NIREN GHOSH : For twenty years. 

SHRI   BHUPESH   GUPTA :   For   twenty 
years or so. 5—10 RSS/ND/74 

The time has come today, not to go in for this 
kind of a deal, but to outrightly nationalise 
these concerns and take them over— ESSO 
and others—and see that the Oil Ministry is rid 
of such officers and such other elements—one 
of them I have mentioned, f hope he will make 
enquiries and let us know. Anyhow, I demand 
a thorough scrutiny in the light of the 
disclosures made in this House and the other 
information that the Government may have of 
all those officers who are suspected of having 
connections with big businc s including the 
"foreign interest and who are taking advantage 
and benefit out of them in some way. 

MR. DEPUTY CHAIRMAN : The question 
is : 

"That the Bill be passed." 

The motion  teas  adopter!. 
MR. DEPUTY CHAIRMAN : We adjourn 

till 2.15 P.M. and we shall take up the discus-
sion on the situation in Bihar. 

The House then adjourned for lunch 
at nineteen minutes past one of the 
clock. 

The House reassembled after lunch at two 
minutes past two of the clock, Mr.   Deputy   
Chairman    in    die    Chair. 

DISCUSSION    UNDER   RULE   116—RE 
PRESENT SITUATION IN BIHAR MR. 
DEPUTY CHAIRMAN : Mr. Niren Ghosh. 

SHRI BHUPESH GUPTA (West Bengal) : 
On a point of order. I am not opposed to a 
discussion on Bihar. I do not say that you 
should rule out the discussion. Since you h ive 
admitted it let it take place. But I want to point 
out a thing for future guidance. Bihar has a 
State Government. It is not under the 
President's Rule. . . . {Interruption by Shri 
Rajnarabi) I am not coming in your way. You 
will have your say. But I wovdd not like you to 
follow this double standard. When we want a 
discussion, on Maharashtra you deny. When we 
want a discussion on U.P. you   deny.    When 
we want a discussion 
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[Shri Bhupesh Gupta] 
on West Bengal you deny. The situation in 
West Bengal is extremely serious and it should 
be discussed. But you deny. I know Mr. Panda, 
an ex-Congress Member is responsible for the 
murder of one of our members. Another 
gentleman is trying to get him killed. The 
situation in Uttar Pradesh is serious but the 
discussion is denied. Therefore, I say have a set 
of standard rules. In fact serious matters in the 
States should be discussed I have no objection. 
But we were asking during this session and 
before that certain other important matters in 
the States of national significance should be 
discussed. But we had been told that matters 
relating to States cannot be discussed. Now, 
Sir, you have admitted Bihar.... 
DR. R. K. CHAKRABARTI (West Bengal): 

Many times they have not admitted our moi 
ion also. 

SHRI BHUPESH GUPTA: You have got 
different standards. Have you allowed Bihar 
because 75 per cent. of the Congress Members 
are in support of Mr. Jayapi Narayan's 
movement? I asked a Con lender if fifty per 
cent, of their Congress Members are 
supporting Mr. Jayarrakash Narayan? He 
corrected me by saying that it was 75 per cent 
and not 50 per cent. Now, is it because of that 
you are allowing it? If we cannot elicit a 
discussion on West Bengal or other States is it 
because we do not have so much support from 
the Congress side? Therefore, Sir, I demand 
that the law and order situation in West Bengal 
should be discussed. Maharashtra should be 
discussed. Two States should definitely be 
discussed, Maharashtra and West Bengal. 

 
SHRI BHUPESH GUPTA : What is the   

position? 
MR. DEPUTY CHAIRMAN : The position 

is, of course, the point of order is very valid. 
That is why I have allowed him at length. If I 
were to make a decision on the motion as it is 
worded, it will be very difficult for me to admit 
it. But at the same time, we must take 
cognisance of the fact that there are several 
Central organs which have been used in Bihar 
during the disturbances and'that is how.... 

SHRI MAHAVIR TYAGI (Uttar Pradesh): 
It is not only the political situation; the floods 
are also  there. 

MR. DEPUTY   CHAIRMAN ;   All   ktadi 
of things, including the use of the Central 
Reserve Police, etc. That is why it has been 
allowed. Now, Mr. Niren Ghosh will start the 
disucssion. 

SHRI NIREN GHOSH (West Bengal;: sir. 
Bihar is burning. Bihar i' aflame, Even tin 
heavy flood waters ol the Ganges. 
submerging North Bihar, cannot quench the 
dames lit tip bj the mass upsurge. It ma\ well 
prove to be the Funeral pyre on which the 
ruling Congress will burn i t se l f    to,   shall    
1   say,   ashes. 

Sir, Bihar is full of memories redolent of 
history, far surpassing those of Delhi. It is in 
Bihar that Buddha got enlightenment and 
preached his sermons. I am not a follower of 
an-, religion. But I do realise that at thai time, 
the down - t rodden found some ra\ of hope in 
the preachings of Buddha. They are obsolete 
now, hut in those days they were valid. It is in 
Bihai thai Vaishali, the famous republic of the 
Lichchavis, was s i tua ted.  It is in Bihar thai 
Rajgir, carrying the burden ol 8,000 years of 
old history, is cradled on the hill tops of 
Gridhrakuta. And on the p l a ins  the historic. 
Nalanda University lies in ruins at the 
foothi l l s  ol Rajgir. It is in Bihar that the 
glorious I'ataliptitra rose tip. set up h\ Ashoka, 
from where the message    of   Buddha    was    
broadcast    far    and 
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wide. But this is old Bihar, the Bihar 
of historical reminiscences. What is the 
present Bihar- The present Bihar is one 
of the most backward States of India. After 
25 years of black Congress lulc, Bihar is 
one of the most backward States in India. 
1   shall   give   some   figures. In   19(i8-
o9, 
there was one hospital bed for every Biharis. 
The average for India was one bed pet 2.7DII 
people. In education, in 1971, only 20 out of 
every 100 Bihar i s  were literate. The average 
for India was 30 out ol every 100. In 1972, 13 
out of even 10(1 Bihar vi l lages were 
electrified—average for I n d i a  23 'nil of 
every 100. Bihar had one-bank tor every one 
lakh people in 1 average  few India three per 
one lakh. Deposits in 1972 averaged at Rs. 07 
pet Bihari erage lot the whole of India Rs. 
137.7 per person. Credit in the same year was 
Rs. II per Bihari—average for India Rs. IS pet 
person. In 1972-73 Bihar had 1.3 post offices  
and   two  telegraph   offices   lor  every 
one   lakh   of   people—average    for   
I nd ia    21 post   ollices   and   three   
telegraph   offices   for every   one  lakh  of 
people.    Bihar  has  half the   country's   
mineral      resources.       Bihar accounts  for  
40.57   per  cent   oi   the  country mi n e r a l     
production   including   50   per   cent of coal  
and   10 per  cent  of iron  ore.   And 
Chotanagpur alone contains 80 pet   cent of 
India's   coal    deposits.     Yet   Bihar   is   
one of   the   most   backward   States   of  
India   in comparison   with   the   all-India       
avei which  I  have  just  now  placed   before  
you Who    is   responsible   for   this?     Olive 
the   ( ongress   Government,      the   Congress 
Party.     Who  else?    They   have  ruled   
B i h a r  throughout except  for  a   brief  
Interregnum ol an year or a half or something 
like that. On   lop  of   ihis  it  has  become  
one  of   the Governments; one of the mosl 
corrupt   Central   Cabinet    Ministers      rules 
Bihar  from   Delhi  and he is L.  N.   Mi of 
gross  i l l-repute—Karanataka  Export 
poration  of stainless  steel,   Rs.   55   lakh-,   
its export    licences,   these   are   just   now   
before this   House   and   the  other  House.     
An   entire   file   had    been   removed.      A    
new    file was  prepared.     And   it   is  in  his  
house  thai I ularam   signed   that   document   
and   made (hose   forged   signatures   . 

SHRI   M.   P.   SHUKLA   ( U l t a r    
Pi Not   Tularam,   he   is   Tul   Mohan   
Ram. 

SHRI NIREN GHOSH:    Yes,   1 ul  
Mohan Ram.   I   am  grateful   to  you.   Not 
only   this. 

In Bihar now the most bestial repression, 
unheard of and unparalleled—running 
counter to the entire historical traditions of 
India, is taking plate. I wonder why Shri 
Chandra Shekhai is silent even now on lhis  
point;   I  do  not  know  .   .   . 

SHRI CHANDRA SHEKHAR (Uttai 
Pradesh): Mr. Deputy Chairman, if my 
friend,   Mr.   Niren   Ghosh,   is   refening   
to 
the   news   iiem   that   has   appeared   in   the 
Illustrated  Weekly and Blitz, m\   attention was 
drawn to thai  news item the day   he-fore   
yesterday   b\    someone     and     I    was 
going   to   raise—this   matter   in   this   House 
and  bring it  to the notice of the honourable  
Home Minister.     I  was  late  in  coming from   
Bombay  ami   there-ion   1   was  late  in 
raising   this   matter.     But    1   was   going   
to raise this matter in this House. Mr. Depot; 
Chairman.  1  shall  like you to go into that 
news  item  about horrible stories  about   the 
torture dieted out  to Naxalite prisoners in 
Bengal  and  Bihai   prisons.    Both  the week-
lies  are   important   weeklies  and   they  have 
come    out    with    stories    that    more    than 
35,000 people ate in jail, a majority of them are   
under   MISA.     And    the   story   about    and   
(he   torture   they   are   put   to   is iug.     I   
assure   my   friend,   Mr.   Niren Ghosh,    that   
whosoever   may   be   respon&i ble   for   it.   
if  even   an   iota  of  it   is   true, it is the moral 
duty of the Government to go into   it   and   
take   necessary   action   and   if it is not  true,  
the Government should contradict   the  news.     
I  am   surprised  for   the last   four  or  five  
days   this   thing  is   under circulation   and    
neither   has   the       Bengal Government nor 
has the Bihar Government nor   has   even   the   
Union   Home   Ministry taken   any   step    to   
contradict    this   news. Mr.   Deputy   
Chairman,   I   may   agree  or  I 111a\   not   
agiee  with  the   Naxalite prisoners or with  
their politics.    An  year or so  back I   spoke   
in   this   House   and   said   that   they are  
political   people:   1  may  not agree with them.    
But  the torture they   are being  put to    I    am    
ashamed    of    narrating    in    this House.    
Even  the story given  in the Illustrated   
Weekly,   at   least   a   person  like   me cannot   
lead   out    in   the   House.     If   this   is the   
situation,   such   horrible   and   shocking 
stories   should   gel   your   a t tent ion    and   
the a t t en t ion  of the  Home Minister.       Mr.  
De/-putv   Chairman.   I   shall   like   to   raise   
this matter  specifically   tomorrow'   in   this  
House. I   shall   assure   him   that   wherever   
there   is treacherj  and savageness,  I shall not 
Hindi 
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[Shri Chandra Shekhar] 
a minute to express  my   views and to raise 
my   voice  against   them. 

3TT ^r^ i 
SHRI CHANDRA SEKHAR: There is no  

question  of  coming   to   that   side. 

SHRI NIREN GHOSH: Things have come 
to such a tragic pass that t oday  in the other 
House when it was mentioned that a paper 
wrote about the Parliament as a House of 
thieves and swindlers and when it was insisted 
that the issue should be sent to the Privileges 
Committee, Shri Raghu Ramaiah stood up and 
said that it should not go to the Privileges 
Committee, because Shri I,. N. Mishra will 
become involved anil everything will come 
out. We have come to such a tragic pass that 
the Government will do everything possible to 
.shelter Shri L. N. Mishra, that black-serpent 
of corruption. It is being debated .... 

AN HON. MEMBER: An: you discussing 
Bihar or L. N. Mishra? 

SHRI NIREN GHOSH: It is this L. N. 
Mishra who is ruling Bihar from Delhi under 
the protection and guidance of the Prime 
Minister. What is the present state of affairs in 
Bihar? Bihar has become one of the worst 
u i i l i t an-cuiii-polHc camps, Biharis are 
sought to be trampled under the boots of nun 
than 50 companies of CRP battalions and 
several companies Border Security Force 
which is a parallel arm-,, mind von. It is a 
more sophisticated parallel army. What ha- the 
Border Security Force to do in Bihar? Are 
they protecting the border between Ind i a  
Nepal? There is free transit bet wren India and 
Nepal. What is the re  to protect? I do not 
know. This is now this parallel army is being 
used. The) are assisted l>\ 40,000 State 
police force. In Bihar 35,<>0li to 45.000 
persons ore in prison. Vet it is being talked 
about that the Government there is democratic. 
What is the plea? 1 am told by some friends, 
or colleagues or comrades that it is an elected 
Government. This is the plea. Elected on basis 
of what? What is the percentage of votes 
polled by them? Did they get more than 50 per 
cent of tin votes cast? If not it is not 
democratic; it  is undemocratic and 

it is unrepresentative of the people. And such 
a Government has no right to exist. Moreover, 
who is this Ghafoor? Even Congress and CP1 
sa\ thai lie has sneaked inio the Assembly 
through illegal means and through rigging? 
Has the Chief Elec-tion Commissioner heen 
impartial? He is a puppet in the hands of the 
Central Cabi-nel and is not. really free. An ind 
dent Chief Election Commissioner would 
have   annulled   that   list   .   .   . 

SHRI M. P. SHUKLA; It is unfair. 1 do not 
t h ink  that the lion. Member is within his 
right to pass such remarks against the Chief  
Minister of an\   State  .... 

AN  HON.   MEMBER:     Against  the Chief 
Election   Commissioner. 

SHRI M. P. SHUKLA: He railed the Chief   
Ministei    a    pnppi 

SHRI NIREN GHOSH: I h e i e  is oniy one 
Department -the police Department— which 
functions. rhe entiri administrative   
machinery   is   on   liie   standstill.       No 
Minister's car with Congress flags can spaite 
through  the streets of Patna   oi   any  other 
town;   MLAs   do   not   dan    to   visit 
constituencies;     rami ttion     deaths 
and epidemic stalk Bihar: and now the 
floods have come. Yet we are told that 
i is a democratic Government which 
exists there and thai ii should not be 
ousted. It is said that this Go\emment 
should   not    be   ousted thl        
Bihar 
Assembly should not be dissolved. Who else 
but the undemocratic people can say so, 
I do not know. Educational institutions 
are like police stations anil barricades have 
been pat up outside the Ministers' bouses 
and the Government houses, what about 
examinations? All the District ( 
have been bundled together and tin po 
lice and the military have been called in 
and about two to twent\ percent of the 
boys have been called in. Shocking inci 
dent s  have taken place. in on< 
out of the 240 boys who wire coerced into 
the hall, about 2UU were using all the 
notebooks and the papers freely. \ stu 
dent's taking the exarj - a 
sha t te r ing  experience of his life. This is 
how they are running the educational in-ai 
lotions since JI' , ailed lor the boyCOtl of 
the   colleges   and   si bonis.     Whethei    it   
is 
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or bad, he did it. This is the so-called 
examination: Mr. Ghaloor himself 
complained: "The traged) of Bihar is that 
some have always tried to rule it lrom Delhi." 
This is what Mr. Ghafoor sais. And, since the 
campaign is on now, the Prime Minister calls 
all the Bibatis and all the Bihar MI.As and ihe 
Prime Minister is meeting them one by one 
and is telling them: "Don't trouble Ghafoor; 
don't oust him." Jagan Nath Mishra is un-
acceptable." The campaign is on. let the rocks 
split; lei corruption spread;; let the 
administration collapse: let Ihe peasants he 
brutally suppressed; lei everything take place. 
But ibis administration must be maintained by 
the police and the military and the CRP. This 
i- i heir altitude. Ibis is democracv, Indian 
sl\lc or, Indira -.\\n. I should say. Can the so-
called elected Govrenment claim to be a 
democratic one? That I have explained. No. Il 
cannot he. Now, this campaign in Bihar has 
highlighted two important issues: Ihe right lo 
recall and ihe provision [oi proportional 
representation. These two slogans should he 
pushed lo ibe fore in all Ibe educational 
institutions and elsewhere in I n d i a  il <\r 
mocr.io is IO survive. I These two things have 
been highlighted by ibis campaign in Bihar 
rem. Now ii is totaih undemocratic 
Governments everywhere which arc there. 
Ever', where it is so. Evi at the Centre, you 
have not goi ibe of votes of the whole of India 
and even wlien you have goi the so-called ma 
tdate,   you   ate   only   a   m i n o t i i    . 

Now. what about the land, there? What II laud 
i filing Ai t? One / a mi i  has got tbirtj 
thousand acres and be has private planes. This 
is the contributions thai the Congress 
Government has n towards the solution of the 
agrarian problems in Bihar, There are man) 
such eases: Twenty thousand acres, fifteen 
thousand acres, ten thousand acres and so on 
are held by individuals whereas when the 
peasants were led in procession by others and 
by us also for demanding due portion of 
sharceropping, they were brutally murdered 
and nothing was done for the downtrodden 
peasantry. Sir, I feel that they will say, "Well, 
the movemeni is a re actionary fine." Yes. I 
concede thai there might be some dubious 
forces. I com edc that the Jana Sangh is in Ibis 
movement. But,   when   the   entire   Bihar   is   
going   on 

in a campaign, when more than five crores (it 
people are involved in this, can \ou sax iliai.' 
Arc the five crores of people of Bihar 
reactionaries? Ihcv may also say, "Well, if ihe 
Assembly is dissolved and il immediate 
elections are held, the Jana Sangh might come 
lo power." It means that one set of 
reactionaries will be replaced by another set 
of reactionaries. Now, what is the campaign? 
Well, do you take the people in Bihar for 
granted? Can the Kiharis not have some streak 
"I truth up theii sleeves? Will the Biharis put 
up with the reactionaries of this view or that 
view? li may well be that history nta\ pla) a 
trick wiih Bihar and yoo n be a part of them. 
Nobody knows, it is the people's upsurge 
which gave Lenin th( strength to bring about 
die political n lotion there in Russia. Nobody 
knows how the people will create, and what 
LIICS will create. So, wh\ go by that standard? 
Stereotype. 1 say that Bengal will also stand 
by Bihar. We are neighbouring Stales. Bengal 
is undei military violence -before 197" up tiil 
now. Parliamentary democracy hai mln\ . . . 
till the working class peopli ol Bengal) die, 
and do noi surrender. In Cooch-Behar, the 
arm) was called to pam i the Streets. We are 
sure thai die people of Bihar under the leader-
ship ol democratic patties will rise. We will 
stand bi Ihe people of India. We will stand In 
our neighbouring Stale, Bihat. 

I pi -lion:   What   arc-  the 
Orissa 

people   doing    now?    .    .    . 

SHRI   YOGENDRA   SHARMA    
(Bihar): Whom are you asking? 

SHRI NIREN GHOSH: 1 am addressing 
this  question   to   the  O: i pic,   those 
people from the B.I..D .........  

(Interruptions). I  put  this  ijuestion   to  
Rajnarain . . . i Interrupt ions) 

SHRI RAJN \R.-\I\: This is the Resolut ion 
passed |>y ibe National Working Committee 
of ihe Bharatiya 'ok Dal oii August 30, 1971: 

"ibe Bharatiya I.ok Dal cannot remain a 
s i lent  spectator to the Fasi deteriorating 
situation in ibe countiy and th< crushing 
burden carried by ibe people... 
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"The Bin has therefore resorri galvanize 
the people and lead the strug gle for 
political, economii ami social i manic 
ipsl ion.  All part) u n i t s  as soon as the) 
are constituted shall give lop pi lo-iii\   to 
the launching of then   struggle. 

"The Bharatiya Lok Dal congratulates 
the people for rising against   injustice  anil 
corruption  and   appeals  in  all  its  members 
and supporters to participate whoh heattedl)   
in   tin;   imnemcnl   .   .   ." 

/// i rfuptiontf) 

SHRI NIREN GHOSH: Win these hl.uk 
ordinances? Police is . being mobilised. 
Militan is being mobilized. Win doesn't 
the Bihar peasantr; go and seize all lam! 
Land belongs to the pe.is.mi-. ami the) 
must In' given possession of hind gratis. 
\o law will give them. 1 would appeal 
to the Bihar peasantry: I.a\ your hands 
rJIi land. 1 and is yonrs. Whatever repres- 
sion you have lo bear, ben ii. Ibis is the 
opportunity. I would appeal to die Com 
munis! Party of India also: 1 his is your 
opportunity; go forward and seize the land. 
lhis would be Hi• ii contribution in check 
ing right reaction. That would be a real, 
positive   step ......  

(Time Bell rings) 

So, Sir, I  would  like to say:   Bihar  ma) 
i   prove  to  be  a   turning   poinl   in   the 
political   history   of   India.   Il   mas   or   
mas 
not.    But it  may.    Nobodj   knows.     New 
hisiotv  is being  made.  The so-calkd  autho 
rity of  the  Prime   Min i s te r   has  hem   
total!) 

eroded)  which     is  based  on  black money, 
corruption,   and      what      not ...... including 
Mai in i. five-star hotels, shielding oi L.N. 
Mishra, and so on. 11 the Prime Ministei of 
thf count?) behaves in ibis manner, de-
mocrac) is doomed. Democracy lias been 
doomed. Our Slate has become a Kashmir. no 
parliamentary democracy and nothing. 
Nothing remains there, And mm tl,e\ seek to 
suppress Bihar. Bui I tell you, the)   suppress   
5   crores   ol   people?     OIK 
after another, the Males are rising. I he State 
people are rising. The time has come when 
either ihey should t h i n k  and ponder over tlie 
shape of. things to came or let them go 
forward with theij high and mighty a t t i t ude ,  
with the ruthless bayonet and the rifle of the 
military. I el tbent try to rule India. Well, 
histurj has given its u h i i i i a i e  verdict on 
such a rule. H never lasts, Anel I will s;i\ ;i 
harsh word, h i well be thai we, in our life 
time, will see the twilight of the Nehru dynast) 
rule, Perhaps, we are passing through thai pe-
riod. Beware, And persona! aspi rsions are 
being east on Ja\aprakash Xaravan by ih< 
Prime Minister, stooping so low. We agree 
with him or not. Our part) does not agree with 
him on all questions. I hat is true. But who can 
question the integritx and honest) ol 
Jayaprakash Narayani I is nobody taller than 
Jayaprakash Narayan, even Mrs, Indita 
Gandhi, in Bihar. At least, this 1 can sa\. None 
can match him. Wherever he has gone, one 
lakh, two lakhs   Of   people   Si   E   « Utile   
from    the      ill.) 
ges.  from the towns and  limn everywhere, I 
he  entire   Bihar   has   been  trekking.   Onl) 
the   people   have   not   caught   thai   revolu-
tionary  direction,   that   revolutionary    
nization.   Thai   is  stil]   lai king   there .. 

MR. DEPUTY ^CHAIRMAN: You have in   
nind   up   now. 

SHRI NIREN GHOSH: sir. I demand thai 
the Bihar \ssembh be immediate!) dissolved.      
It    has    forfeited    all    rights    to 

t, OH any consideration or basis, on 
the basis of democracy, on the basis of 
the number of votes cast, on tin 
the present stat< of affairs thai 1 base des- 
i rfbed, mi the basis thai the en t i r e  Bihar 
being put. under Hie militan rule and be 
coming one vast prison camp, mi the basis 
that countless and mill ions ol pea i 
neie being trampled for 20 years undo the 
Boot.    Sir.  whoevei   I to  Bihar,  has 
seen  it.    I have gone to Bihar.  I have seen 
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it. Undei these conditions, with no right of 
persona] representation, with nc right to 
recall, this Government has forfeited  its 
light   lo   rule.      Ii   has   go!   haired   from   
the 
people, so. it must o,, graceful!) or else, it nill 
he kicked out in no time. And the elections 
must be field immediate!) with a care-taker 
Government, with no righi to pass any 
important legislation. Immediately, elections 
must be held, not like G n j i a i .  In an\ case, 
whether you like it or not, the B iha r  
Assembly uill In- dissolved. Either MMI 
dissolve it or it will dissolve i isclf .  It uill noi 
he able lo function, lime is past for it. 'he hell 
has tolled for the dissolution of the Bihar 
Assembly. And no force in history, nor Mrs. 
rndira Gandhi nor anybody in this world can 
stall the march of history. Bihar Assembly 
will be dissolved and new elections have got 
to be ordered.    This is on  the call of the day. 

DR.     M.   R.   VYAS   (Maharashtra):    
Mr. 
Deputy chairman. Sir, Mr. 

N i i c n  Ghosh has opened a debate on Bihar 
with his hallucinations about Mislna. Maruti 
and what not. 1 wish he had confined hiraseU 
to the subject. In the nning, lo look rather very 
pedantic, he referred to the University of 
Nalanda and Wha1 not. Ii was rather 
as tonishing for him start that way. 
Probably, he felt that the senseless talk which 
would follow might lie covered up bj these 
few references to education and what not. But 
actually, what lu said amounts to nothing but a 
hue and crv. His party is so used to create, 
wherever there is none, a law and order prob-
lem. Look at Ihe record of his own party when 
they were in power and now it is thai what 
the) wan) lo happen all over Ind i a .  I hev 
wani to have tyranny ovei the people bv mass 
threats and mass organisation of agitations and 
threaten people who are duly elected to 
Parliament and to the Slate Assemblies. Ii is 
not that they want any progress in the country 
because jusi now he has mentioned the 
presence of 10 thousand or 55 thousand B.S.F. 
men in Bihar. But, who is responsible for ihis 
waste of money? These very people. They go 
and threaten students; they go and threaten 
children even. He was reading from a paper 
something about what is happening in schools 
and other educational institutions. He should 
have read if  a  little  further  where  it  says  
that even 

children  are  being  pushed  into  processions 
so   that   if   there   is   an)   police   opposition 
the)   can  push  children  in  the  front lines 
and then shout that children were thn ed,  
women  wen   threatened,  etc.      This  is the 
tactics ol parties which  are frustrated. But,   
now   democracy   does not   function on 
frustration.     Democracy   has to function on 
voting  and   people's  right   to  exercise  that 
What   th s   are   trying   to   do   is   to stop 
people from exercising the right of vote and of 
having an elected Government. What did !lii\ 
do in Gujarat? Now, in Gujarai a similar   
movement   was   started.       \i   that time,   
firs)   t h e i r    was   a   demand   for   u tution   
fees  and  some  more  hostel  facilities and   
this  and   that.      The   same   thing  hap-
pened in  Bihar.      Then,  thev    were saying 
that       it  is against     hoarders  and  against 
other  monopolists  and  what  not.   Hut,  are 
thev   doing       anything       against      black-
marketeers?    On   tlie contrary,   if yon  exa-
mine  th-  nun.I  n[   these  movements both in   
Gujarat   anil   in   Bihar,   1   can   sav   that 
some   of   these   people   are   in   league   
with the hoarders.      In fact, there are 
instances in    B iha r    and   in   Gujarai    
when    suffu food   was  available or   was  on   
the  tails on ua\       to   cities       and    limns.     
hut    these people   stopped   the   t ra ins      
from       moving  M:   that   people  having  
hoarded  goods in   the  cities  coidd   sill   
them   al   high   and black  market   prices.     
The)     have     never been    picketed.        Tell    
me       one    incident either  in   Bihai   or  in  
Gujarat   where  an) of  these   people,   so-
called   people  who  svm pathise   with   the     
masses     have     stopped hoarding.  The\   
have picketed  the godowns of   I he   
Government   from   were   the   goods were   
being   supplied  but     they   have  not 
picketed   shops   alK]  other   places  of   hoar-
ders  and   blackmarketeers.       If  this  is   ihe 
mass movement. I do not know  where ii" 
question ol  democracy  comes in.    So, what 
he  is   l i v ing   lo  drive  at  is  to  create   frus-
tration  in  the  people.     Now     this     is  not 
Lin   isolated   movement   in   Bihar.       Ii   is 
part   and   parcel   of   a   big   plot   which   is 
here  to ruin   the democratic  functioning in 
ihe  country  as  a  whole.     The  first  move-
ment was created in Gujarat with the object of 
having President's rule ami ii was heard at   
that   time   that   this   WOI.UJ   be   followed 
h\    President's   rule   in       Bihar.   Madhya 
Pradesh   and   what   not.   so   that   the   
President's   election   could   be   stopped.      
It   was such  an ulterior motive,  with which  it 
was started.    But.    who    lias    started  ihis 
mo 
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[Dr. M. R. Vyas] 

naent? My friend, Mr. Niren Ghosh, must 
admit it: that it is s i a i t e J  with the help of 
international powers and International 
organisations who have never forgotten that 
India emerged triumphant in the 1171 conflict 
with Pakistan. Ihev have neve r  forgiven us 
for h a v i n g  succeeded in i ing stability in 
this sub-continent. And. you see, it is not an 
isolated incident in India alone. It is an 
incident which has also happened in Cyprus, 
where Makarios' Government was supposed 
to be neutral and progressive. Powerful forces 
went into action and flicv have t h r o w n  him 
out and created confusion in Cyprus. It also 
happened in Chile. And. what we see in India 
is not anv attempt to I.: ing about progress for 
the masses but to create confusion, create 
scarcity and prevent people from      
exercising      their   normal      rights. 

Now. as far as the students are concerned, 
I can assure the students that like main 
countries India  is going through a period of 
hardship and no doubt we have problems, 
we have difficulties but these difficulties are 
not   solved   by  these  agitations.
 Nobod
y 
gets   i' I just  because he  agitates for 
it. And, these people who agitate lor it know 
very well that you are not going to get more 
but less and because you vvill get less, thev 
think, they will have another occasion to 
shout more. Thev are not here to arrange for 
better distribution to the people; they want to 
create disorder, and want to create conditions 
that the people should suffer more, so that the 
Opposition can say, at least some of the 
parties of the Opposition can saw that the 
Government has failed. Simply to prove rhat 
some Governments have failed or some 
Goxern-tni His are facing difficulties thev do 
not mind if the masses suffer, if I he people 
Miller. Is this the sort of democracy thev waul 
to preach: Is this the way they want ro bring 
progress IO the country? With all the 
frustration of political p a n i c s  you find 
strange bedfellows. I found Mr. Niren Ghosh 
h a v i n g  word. of praise for Mr. fayaprakash 
Narayan. I have regards for Mr. fayaprakash 
Narayan but the praise coming from Mr. 
Niren Ghosh I am sure is compliment to Mr. 
Jayaprakash Narayan. Ihev have been poles 
apart in thei r  past life and ihev will be poles 
apart tomorrow. This agitation will be here 
today but will dis- 

appeal tomorrow and then you will find lhis 
same  people showering aliases on 
fayaprakash Narayan. Now what has been 
happening in liihai-? Many people From the 
Opposition very often ask and demand thai 
there should be a probe about this corruption 
and that corruption. I would like to know 
whcrefroin does the mom-', come Eoi the 
agitation in Bill I do no) say that men like Mr. 
Jayapra-kash Narayan or others are a party to 
the money thai may be aiming in a but I am 
sure they are noi unaware ol what is being 
reported in the Press. Now for example the 
colleges are being stopped not by the ordinary 
members of the student commu-i:ir but they 
are being slopped by goondas,   b)'  the  dadas  
as   they   call   them. 
I li. v go and stop people from entering 
the colleges; ihev slop the young people 
from     t ak in g     their    examinations.
 No
w 
whose life is going to be ruined? It is not 
going to be yours or mine. It is the young 
people who will have to repent all their 
that they have not been able to pro 
gress in t h e i r  education which is the foun 
d a t i o n  of young men and \oung 
women's     I They  have to get  them- 
selves properly educated and if lie or she does 
not get it today probably in a \ ear's time they 
mav not be able to get anything. That is why I 
fail m understand why the leaders whom we 
look upon with a kind of respect call upon 
young students to forego their education. 1 
can understand it the students had been asked 
to go to a flood-hit area to save i he people, to 
help the people; I i an understand if they had 
been asked lo forego their education in order 
to go lo the fields and work in the fields but I 
certainly fail to understand why the) are ;ed in 
to play a negative role like asking Mr. 
Ghafoor to resign or asking X, Y or /, to 
resign. All the time the Opposition says you 
go to the polls and see what happens. In 1970 
1 remember very well all the Opposition 
parties were unanimous in asking the then 
Government to go to the people and ask for a 
verdict and when we get the verdict in our 
f a v o u r  they said the elections were rigged. I 
cannot understand this. Whenever Mr. Niren 
Ghosh's candidate gets defeated automatically 
the elections are rigged bin when   his 
candidate  wins  then   the  election 
is   not   rigged.       It   is   something   which   
I 
cannot     understand     that  at one point of 
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time the election is rigged and at another 
point of time it is not rigged. This kind 
of attack on our system of life is something 
which is not in the interests of the normal 
development of the country. It is up to 
the Opposition also to sec (hat thev do 
not simply agitate but they have also 
plans of helping the people especially in 
the days of difficulties. It is not for us 
to show them the ways and means of how 
in win elections but certainly what they are 
doing is not going to g've them a plus. 
It may all look very nice when there- 
is agitation and when 50 people shout 
together but when it c< mes to voting they 
will again say that the elections are rigged 
because they do not kno » the feelings of the 
people who do not wan' such agitations. I 
quue agree with Mr. Niren Ghosh when 
he says that our mas>es have a healthy 
instinct, a healthy m'nd. They have 
clearly demonstrated tint to his party and 
to many other parties when it came to the 
question of casting their votes and choosing 
the   right   candidate. It   is   because   of 
the frustration arising out of this that these 
people have now started decrying democracy 
as it exists in this country. Today look at the 
amount of "reedom that exists even to the 
people who shout against the very system. It 
is because of this freedom that they abuse 
anybody. They attack the Election 
Commission or any Chief Minister or even 
the Prime Minister. Whatever thev sav they 
go unchallenged and they go on repeating 
charges whether they are true or not. So, 'his 
sort of attitude does   not   help   Bihar. 

Now, discussing the question of Bihar 
itself, roughly Rs. 60 to Rs. 70 crores of 
our poor people's money have been wasted 
in trying to curb the attack, through vio 
lence, by the mob and other agitational 
means. Now, this sum of Rs. 60 or 
Rs. 70 crores would have come so handy to 
these poor people aboul whom Mr. Niren 
Ghosh was so eloquent. This amount of 
Rs. 60 or Rs. 70 crores would have made 
a big difference in fighting floods and vari 
ous other things. I wish he had devoted 
a little more attention to making con- 
create proposals as to how we could help 
Bihar. Nobody disputes that Bihar 
is one of    our poorest    States.
 Nobod
y 
disputes that the people there have 
been   undergoing     hardships.
 Nobod
y 
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disputes that Bihar has large mineral 
I resources. Nohody disputes that Bihar 
is a rich State with great prospects, but 
it docs not come about overnight. After 
all working mines and steel factories do not 
arise suddenly. For example, Bihar has 
!<lv a large part of our total investment 
on       coal       and   steel. Surely       
these 

schemes are being completed and let us hope 
they will be implemented to the full in due 
course, so that the prosperity of Bihar and 
thereby the whole of the coun-irv will come 
about to the benefit of everyone. (Tina- bell 
rings). At the same uime, just going out and 
attacking the Government, destroying law and 
order, is not going to help either Bihar or the 
country as a whole. No use trying to subvert 
democracy in this way and just by way Of. 
opposition: Do not encourage students, do not 
encourage lawless elements to destroy things 
just to prove that the Government  does  not  
belong  to   the  people. 

Before I conclude, as far as Mr. Niren 
Ghosh is concerned, I would like to remind 
him of a very small historical fact. People 
may not care when thev are in the midst of a 
fight, whether it is right reaction or a leftist 
force that is fighting. They may just talk 
without relevance but in the case of Germany 
of the twenties and thirties, the fascist powers 
came into power only because all the so-
called leftist forces were not united and when 
there was a struggle thev sided with the 
fascists. This is what is happening today. 
They may not be conscious of it today, but 
ultimately they will be the losers, the masses 
will be the losers and the socialist movement 
in the country will be the loser. 

SHRI S. S. MARISWAMY (Tamil 
Nadu): Mr. Deputy Chairman, Sir, it 
is really a pity that we discuss a State 
where there is a legally constituted Govern 
ment in existence. To that extent I 
agree  with  Mr.     Bhubesh Gupta,  but.   .  . 

SHRI NIREN GHOSH: The Central Police 
is there. 

SHRI KALYAN ROY (West Bengal): 
Why   not   discuss   Maharashtra? 

SHRI S. S. MARISWAMY: But as he   
pointed   out,   there   are  certain   things 



83 Re Present situation [RAJYA SABHA]  inBihar 84 

[Shri S. S. Mariswamy] in which the 
Central Government is involved. So, in that 
way it is right that we have taken this up for 
discussion. As far as Mr. Kalyan Roy is 
concerned, let us disabuse his mind about 
this. 

MR. DEPUTY CHAIRMAN: That is why 
when Mr. Bhupesh Gupta rose on a  point of 
order, I made myself very clear. 

SHRI S. S. MARISWAMY: I am not 
an enemy of Shri Jayaprakash Narayan. 
In my opinion, Shri Jayaprakash Narayan 
is one of the most selfless, outstanding 
Gandhian leaders of India. If there is 
one living freedom-fighter against whom 
no one can raise his accusing finger, he is 
only Shri Jayaprakash Narayan and none 
eise. In spite of all that I do not subs 
cribe to his call to students to come out 
rid cany the fight to the streets for the 
ouster of an  elected  Government. I  do 
not object if the elected Government is 
defeated on the floor of the Assemblv and 
were made to quit office. To that extent I 
agree. But to carry on a fight in the streets and 
ask the Government to go out is something 
which is beyond my com-pnhension. But 
what is the fight about :iiat is going on? 
According to reports, 1 do not find that the 
fight has been foisted by, as alleged by our 
very knowledgeable friend Dr. Vyas, some 
international powers. He said that some 
international powers had taken a special 
interest in Bihar and they started this 
movement. {Interruptions) If they really want 
to do that, they can do it in Delhi and Bombay 
in Calcutta also. If you ask my honest 
opinion, I would say that Delhi :- more fertile 
than Bihar; Calcutta is much more fertile than 
Bombay. And Bombay also can be made 
fertile for such a conspiracy. 

SHRI CHANDRA SHEKHAR: Are you 
supporting the agitation in Bihar or what are 
you saying? 

SHRI S. S. MARISWAMY: Why don't von 
have patience? I never interfere when he 
speaks. 

1 do not subscribe to his view.    According  
v   tny  information,   it   is  an   in-fight   bet 
ween   one  section  supporting Mr.   Ghafoor 
.nid another section of the Congressmen sup- 

porting another group. They want to settle 
their old scores by whipping up the agitation 
there. And as a result, both the leaders aTe 
making periodical pilgrimage to Delh'. 

Bihar is one of the backward States as 
described by my good friend, Mr. Niren 
Ghosh. There are 31 districts in Bihar. 
1 gathered these facts from Members from 
Bihar and also from some of the papers. 
Out of the 31 districts, eighteen are affected 
by the wide-scale incidence of small-pox; ten 
districts are affected by unprecedented 
floods and three districts are affected by 
drought. And   the   Chief   Minister      
of 
Bihar has spent six full days in Delhi in 
meeting Congress leaders, I hope, including 
Shrimati Maragatham Chandra-sekhax, to sort 
out the problem. And he is reported to have 
gone back with a very heavy heart, and he 
gave expression to his feelings to some  of the 
correspondents. 

"Mr. Ghafoor was sore that the dis-
cussions he had with the Central leaders did 
not indicate how long I will have to pull on 
with Ministers who do not command my 
confidence and correspondingly, do not 
consider me their leader. " 

This was his five day exercise in Delhi. He 
has neither got confidence in others nor they 
in him. This is according to the Hindustan 
Times correspondent, a very reliable paper. 
And it is given on the first page of the paper 
yesterday, and this is the report. And I read 
the editorial of the Hindustan Times, not of 
the same date   but of  some  other  date.      It  
says— 

"Factional feuds within the party have 
recently acquired unprecedented ferocity. 
With floods ravaging a considerable part of 
the State in the wake of the worst small-pox 
epidemic it lias experienced, one would 
have imagined that the Chief Minister's (as 
of his colleagues') place would have been in 
Bihar. Instead Mr. Ghafoor has recentlv 
been spending the better part of a week in 
Delhi 

This is what is actually happening. 

This is another paper I am reading from, 
the Times of India— 
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"The police department is the only wing of 
the government functioning in Bihar's 31 
districts. All other adminis-tive work has 
come to a standstill as a result of Mr. 
Jayaprakash Narayan's movement. 

"Scores of companies of BSF and CRP 
Reserve Police assist the 40,000 armed 
policemen of the state in maintaining the 
peace. The daily expenditure on this huge 
force comes to over Rs.  1 lakh. 

"Everywhere policemen guard govern-
ment and other public property. Educa-
tional institutions look like police stations. 
Constables are posted not only outside 
laboratories, libraries and classrooms but 
also outside houses of vice-chancellors and 
other faculty members . . ." 

And it goes on like that. 

Now in between some political murders 
also have taken place there. Now a very 
shocking news appeared in the Hindustan 
Times dated   the  olst  August.       It  says;— 

"The report by Mr. Ramchandra 
Bhardwaj, Publicity Secretary of the Bihar 
Pradesh Congress Committee, who under 
took an inquiry into the murder of Mr. 
Shankar       Lai Kheriwa!       editor   
of 
the Jamshedpur Hindi weekly "Naya 
Rasta", contains very damaging charges 
against the State government and admi-
nistration. Mr. Khcriwal, who was said to 
be conducting a one-man crusade against a 
racket in uranium smuggling from the 
nearby Jaduguda mines and uranium mill, 
was murdered on August 5, allegedly at the 
instance of the gang of smugglers. Mr. 
Bhardwaj's report makes grim reading, 
According to- it, the editor, had been 
attacked several times by the smugglers' 
agents, both before and after they set his 
press on fire and ransacked his house last 
November. The police were notified but 
failed to take any action. The gang that 
killed the editor also reportedly chopped off 
bis wife's tongue, apparently as a warning 
to otnei ; against 'interferences'." 

Having  this     in  mind,   if     you   take  the 
latest   Illustrated   Weekly   about  which   
my 

good friend, Mr. Chandrashekhar, made a 
reference it will be clear that what is hap-
pening in Bihar is not an isolated cast. It is 
happening in a peculiar manner in aimost all 
the Slates especially on the eastern side. And 
what is given in this Illustrated Weekly is 
highly shocking. As a matter of fact I was 
trying to bring this news in some form or the 
other to the notice of the hon'ble Home 
Minister and the hon'ble Members of the 
House. Actually when I read it I was 
wondering whether we are living in Siberia or 
in the Buchanwald. I will read out a particular 
portion of it. On page 24 of the Illustrated 
Weekly dated 1st September under the 
caption "Political Prisoners are Persecuted" 
by Hirenmay Dhar/Darryl D'Monte    read 
thus   : — 

"Thirty-five thousand prisoners—mostly 
Naxalites—are lodged in prisons in West 
Bengal, Andhra Pardesh and Bihar. A 
majority of them are held without trial 
under DIR and MISA. There are allegations 
of torture and humiliation. In Calcutta's 
central prisons, 86 political prisoners 
recently went on a hunger strike to draw 
attention to their plight (The number of 
political prisoners in jail has been given by 
the Association for the Protection   of   
Democratic   Rights.)" 

Here is a paragraph from this article. I am 
really ashamed to read it but there is no other 
go since it is given here in cold print. This   is   
what   the   paragraph   says: — 

"After arrest and the usual police in-
terrogation (which often included routine 
physical tortu:e), they (the Naxalite sus-
pects) were detained in jail. One month 
after their detention, most of these girls 
were taken to Lai Bazar (headquarters of 
the Calcutta Police) . . . There they were 
taken to an underground cell for 
interrogation (who are there in your group? 
Give their addresses and names, etc.). And, 
if their answers failed to satisfy the police 
bosses, they were immediately  subjected   
to   physical  torture. 

"These girls were stripped naked and 
made to lie on a table. Then they would 
begin by burning them with cigarettes—the 
neck, the breast, the stomach and other 
private parts not excluded—accompanied        
by        every        conceivable 
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[Shri  S.  S.  Mariswamy] 
humiliation. After this, if any of the girls 
refused to speak, an iron ruler would be 
inserted into her rectum. (As a result of 
repeated torture, the rectum and vigina of 
some of these victims have been joined.) 
After this, the unconscious bodies of these 
girls were brought back to jail by police 
van. After 20 or 22 days, when they 
recovered, the girls would be one: again 
taken to Lai Bazar and subjected to   the  
same  treatment." 

It goes on like that. 1 cannot read out any 
more. 

SHRI CHANDRA SHEKHAR : Mr. De-
puty Chairman, Sir, this was the news I 
referred  to.     This  periodical  came  in   the 
market sometime on the 30th or 31st of last 
month. It is dated 1st September. It is 
shocking and surprising that neither the 
Bengal Government nor the Government of 
India  has come out with a contradiction of 
this news item. Nothing can be more shameful 
than what has appeared in the press. Mr. 
Deputy Chairman, Sir, we are developing 
some sort of immunity. We have become so 
insensitive that nothing shakes us. If this 
cannot shake our conscience, our sense of 
human dignity, I do not   know   what   else   
can   shake   us. 

(Inti mtptions) 

SHRI S. S. MARISWAMY: Let me com-
plete mv speech. 

SHRI UMASHANKAR JOSHI (Nomi-
nated):  This piece of news, in these very 
words, appeared in the "Economic and 
Political Weekly" of 22nd July. We have all  
become  morally  atrophied. 

SHRI BHUPESH GUPTA: What he has 
lead out has appeared in other papers, in the 
"Economic and Political Weekly", in "Blitz" 
and in certain other papers. During the ,last 
few weeks, it has been appearing 
systematically. I have read about similar 
accounts in a British pap;r like the "Guar-
dian". In fact, I got a cutting sent to me. I am 
surprised that the Home Minister or the 
Government of India does not hold any 
enquiry to tell us what is the truth or other-
wise of such news. 

SHRI NIREN GHOSH: Parliament should 
piobe into it. 

SHRI   BHUPESH   GUPTA:    These   are 
not to be treated as part}  or small matters. 

! think the Home Minister should make an 
enquiry and tell us what he has to say on this 
matter. In any case, torture should   be  put   a   
slop   to. 

SHRI  MAHAVIR TYAGI:   It   is  a  greal 
on  the part of the Home Minister. 

What   is  he doing?  Why  has  he  not  made 
any   enquiry;    li    von   cannot   uoi; Home  
Minister,   do   please   resign. 

(Inti rruptiom) 

MR. DEPUTY CHAIRMAN: Mr. Tyagi, 
let   Mr.   Marisv.' my   continue. 

SHRI S. S. MARISWAMY: All of you 
take my time. 

SHRI RABI RAY: It is in support of you. 
The Hon:;1 Minister must resign in view of 
these atrocious stories. 

rruptiom) 

SHRI  S. S.  MARISWAMY:   Sir,  I joined 
the Congress  in   1939  in  m)   sixteenth  
year 
1 up to 1957. Due 
to  some  differences with   the  Congress  
bosses in Madras, 1 left the Congress in 
Novem her.   1957.      M\    ;ood   friend,   
Mrs.   Maraga-tham  Chandras i-.har  will  
bear  me out.     i never  head   in  the  annals 
of  Indian history   at   any  lime,  even  during  
the   I'me   of   the   B i i s h    rule,   that   
there   v 35,000   persons    in   jail.     I   do   
not   think that   there   were   35,000   persons   
in   jail   at any   lime,   even  during  the  time 
of Dandi March or the Civil Disobedience 
Movement or the Quit India Movement . . . 

SHRI  RAJNARAIN:   No, no, there were 
2\  lakhs. 

SHRI RABI RAY:   Two-and-a-half lakhs 
at one time. 

SHRI S. S. MARISWAMY: Anyway, not 
to my knowledge. But at no time were our 
womenfolk subjected to this sort ol torture. 

SHRI RABI RAY:  That is true. 

SHRI S. S. MARISWAMY: That is the 
point I want to impress upon you. The Home 
Minister must take very serious note of this 
article and make a thorough probe. 
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II it is true, they must apologise and do wbal 
is needed under the circumstances. It it is not 
-correct, then they are at liberty to do   
whatever   they   like. 

SHRI NIREN GHOSH: Will you nh on 
their report? Parliament should enquire into it. 

SHRI S. S. MARISWAMY: I want to read 
out a survey  ibat has been conducted In a 
highly reputed agency known for ils 
perceptive analysis of world events. li 
l( ' ( ( i i Ily made an attempt to forecast the 
future of the Indian Ocean region in illv 
period 1982—91. One aspect of the study 
focussed on internal stability of tin countries 
in the area. The result indicated thai in that 
decade. India is likely to have the highest 
level of general political viol. demonstrations, 
riots and internal aimed attacks and 
assassinations, a higher level than will 
probably be reached by any country  of  
Africa  or   the  Middle-East. 

This forecast we have lo keep in mind; 
otherwise, looking at the things that are-taking 
place in the country in a number of places and 
also what, is happening as a result of the 
infight of the two Congress groups in Bihar, 1 
am afraid we need not en en go up to 1982. It 
is round the corner. Unless we are very 
vigilant and take neces-sarv steps forgetting 
for a moment that we belong to this party or 
that party, we cannot save the independence 
and integrity of this country. Our job is to 
safeguard India's independence and integrity 
and if we have that approach cutting across 
party lines, I am quite sure we can survive and 
i ;m also save the country. Failing that we will 
be going down the abyss and we are already 
on the royal road and I do not know how long 
we will be able to hold on looking at the 
economic condition of the country added to 
this political violence. The days ahead are very 
very dangerous days. The Home Minister is a 
very senior Congressman; he should keep his 
eyes open and be more active than what he is 
today. 
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\eroes   were   fiddling   when    Rome   
was burning. 

Nero was fiddling when  Bihar was burn-
ing. 
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"Shri Jayaprakash Narayan declared here 

today that he was ready to undertake an 
indefinite fast to force the dissolution of the 
Bihar Assembly and the resignation of the 
Ministry if the people demanded it. He 
pointed "out that be would neither take Up 
arms against the Government, nor did he 
want violence, but if the people wanted it. 
he would do it at an appropriate time." 
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SHRI NIREN GHOSH: I did not speak of 
another revolution in the Soviet Union. 1 said 
that the people created the Soviet; I i-niri 
seized upon the people's creation and made a 
proletarian revolution. Why should you put 
words into ray mouth, which I have never 
spoken? 

THE VICE-CHAIRMAN (SHRI BIP1V 
PAL DAS):  Mr.  Ghosh,  no lecture. 

SHRI YOGENDRA SHARMA: Mr. Niien 
Ghosh,   that   is  your   business. 

{Interruptions), 
THE VICE-CHAIRMAN (SHRI BIPIN-

PAL DAS): Mr. Nireri Ghosh, will YOU 
please   take   your   scar- 
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"He   described   the       measures   taken 
by  the administration to tempt students 

to take their examinations after J.P.'s appeal 
to them to give a year of their studies to the 
movement . . . Cheating is not only 
permitted but encouraged. Examinees are 
free to come late and sit as long as they like. 
Model answers, notes and books are freely 
smuggled in. Impersonation is widespread." 

"Two invigilators who protested against 

such practices are among the five teachers  
detained  under  MISA." 
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THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): You wanted three minutes and 
three minutes are over. Please conclude now. 

THE  VICE-CHAIRMAN   (SHRI   BIPIN 
PAL DAS):  Please wind  up  now. 

 

THE  VICE-CHAIRMAN   (SHRI   BIPIN-
PAL DAS):  Please conclude. 



121 R« Present situation 13 SEPT. 1974] in Bihar 122  

 
THE VICE-CHAIRMAN (SHRI BIPIN-

PAL DAS): You are a Professor. You know 
when to stop. I am calling Shri Kalp Nalh,   
the  next  speaker. 

 
THE VICE-CHAIRMAN (SHRI BIPIN-

PAL DAS): This is not fair on your part. I am 
on my legs. Please sit down. This  is very 
Unfair. 
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"I am against the dissolution of the U.P. 
Ministry, I am against the resignation of the 
U.P. Ministry and I will not  lead  the 
movement in  U.P." 

 
SHRI NIREN GHOSH: Let those who clap 

their hands here go to Patna and clap there. 
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"We have atomic power. We are an 
atomic country. We want socialism in the 
country. That is the objective of our 
country ..." 
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"In India, the parliamentary democracy 
has failed. Now this country must be given 
to the military rule." Sir, the worst 
democratic government is the best 
government as compared to the military 
government. 
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THE  VICE-CHAIRMAN   (SHRI  BIPIN-
PAL DAS): No comments, please. 

 

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Mr. Rajnarain, you can express  
yourself without  using such  words. 

 

 

THE  VICE-CHAIRMAN     (SHRI BIPIN-
PAL DAS): Please sit down; don't interrupt. 
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"We accuse. Memo of charges submitted to 
President of India on 12th Novemuc!, 197S 
against Shri Lalit Narayan Mishia. Union 
Railway Minister, and his brother Shri  
Jagnnath   Mishra." 
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"The Bharatiya I.ok Dal congratulates the 

people r>fi Bihar for rising against injustice 
and corruption and appeals to all iis 
members and supporters to participate 
wholeheartedly in  the movement. 

"The Bharatiya Lok Dal vehemently 
condemns the use of every repressive mea-
sure in a vain bid to retain the puppet 
Congress regime in Bihar  .   .  ." 
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". . . Fn spue of ihr fact that the people have 
clearly shown that they have lost   complete   
faith   in   it." 
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"The second phase of the movement 

has failed because our workers did not put   
their   mind   and   heart   into   it," 
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In arguing too, the person owned his skill, for 
even though languished, he could argue still; 
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[The   Vice-Chairman      (Shri      Jagdlsh 
Prasad   Mathur)   in   the   Chair] 
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DR.    K.    MATHEW   KURIAN   (Kerala 
Have  von  examined   ft? 

(Interruptions) 

 
"Communist Party is a bunch of re-

actionaries. You cannot rehabilitate dead 
minds into l iving ones." 
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"Real Swaraj will come not by the 
acquisition of authority by a few, but by the 
acquisition of capacity by all to resist 
authority when abused. In other words, 
Swaraj is to be attained bv educating the 
masses to a sense of their capacity to 
regulate and control authority." 

 
"Mere withdrawal of the English is not 

independence. It means the consciousness 
in the average villager that he is the master 
of his own destiny. He is all legislator 
through his chosen representative." 
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"This   individual   alone   was   of   more 
account   than   the   universal   group ......... 
Such plethoras of human vitality con-
centrated in a single head the world 
mounting ro one man's brain—would be 
fatal   to   civilisation   if   they  endured. 

The movement had come for the En-
corruptible and supreme equity to re fleet 
and elements on which the regular 
gravitations of the moral order as well as the 
material order depend had revet [ed. 
Streaming blood, overcrowded graveyards, 
mothers in tears are formidable pleaders ..." 

 
"When the earth suffers from an ex-

cessive burden, there are mysterious groans 
from the shadows which the abyss hear. The 
shadow of a might) hand is cast over 
Waterloo. The disappearance of the great man 
was necessary lm the advent of the great age." 
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SHRI P. L. KUREEL URF LAI II', 
i l i i a r  Praflesh): Sir, I thank you Em giving 
me [his opportunity to make a lew ob-
servaiions on ihe moiions before the House. 

SHRI UMASHANKAR DIKSHIT: Sir. this 
word should be expunged, or ii should he  
withdrawan. 

 

SHRI P. L, KUREEL URF. TALIB: Mr. 
Ra jna ia in .  vou sit down; why do you dis-
turb? My words are not addressed to you 
because vou are physically thick skinned and 
morally unexcitable. I know my words will   
fall   Hal   on   his  ears. 

 

SHRI P. I . KUREEL URF. TALIB: As :i 
matter of tan, whatever l wanted to speak lias 
already been spoken b\ some of the   lion.   
Members  on   ihis  side. 

SHRI   RAJNARAIN:    Hun  don't   speak. 

SUR! I'. L. KUREEL URF. TALIB: But I 
will have io emphasize ouh one point. I will 
not lake much time. 27 sears ago we 
established a democratic repubbi in this 
country, the biggest democratic set-up in the 
whole >>f the world, whal is democracy? In 
the popular winds of Abraham Lincoln it is 
Government of the people, by the people, l'<>i 
the people. We have got to preserve tin's 
democracy at any rust. For the successful 
functioning of democracy there are certain 
requirements. What are these requirements? 
There should be a peaceful atmosphere In the 
country. People should be laiiK well educated, 
not in the sense that they should be B.As oi M. 
\s hut in the sense that thev must know their 
tights and their duties. And whatever may be 
the differences amongst ns every matter should 
he decided by negotiation in the line spiri t  of 
democracy, in   the   spiri l    of  give   and   
lake.      There   is 
no place for violence in democracy. Otherwise 
we shall be paving ihe way for ihe 
establishment of a totalitarian Government in 
this country. If there is a totalitarian 
Government even Mr. Rajnaiain will not he 
aHowed to open his mouth. Most of the 
Opposition Members will not be allowed io 
speak. 

 
SHRI P. L. KUREEL LRL TALIB: This 

democrat} has given maximum freedom ol 
speech. 

DR. K. MATHEW KURIAN: How many 
people haw been put in jail u n d e r  nil' anil  
MISA? 

SHRI P. L. KUREEL I RF. TA11H: Thai you 
knou better but 1 know this thai tKose peoph 
have been destroying democracy in this 
coi in in .  those very people wlio are in [ail 
have been destroying demo-< I.I. v iii this 
country. (Interruptions) Mi. R a j n a i a i n .  wn 
uill go on speaking like this; all lies and no 
truth in your words. I am nol addressing i hi si 
words to you; t am addressing these words to 
those people who at i   nalionalniinded. 
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Sir., now I come to this agitation. In tlit' 
c o u n t r y  the prices are rising; people are 
becoming restless; people axe becoming frustrated, 
Ureadv there is a vicious circle. I in' basihess 
(cinmimiii\ is the ivorsl culprit in ihis respect. Most 
of the essential com modities are disappearing from 
the open market. On account of social and profea 
jional training this business community has 
acquired the genius of cheating the people, 
hoarding essential commodities, blackmarket-ing, 
snuggling and what not. Tbey have created   this      
vicious   atmosphere   in   this 
i ..... try,     these  businessmen,   big  business: 
men, ai this juncture when the students an frustrated 
ilie\ do noi want to appear in the examinations -
when they have become violent-minded, when ihc\ 
have tesorted to violence, when tliex have started 
using knives and daggers in almost all the uni-
versities—you must have read of many such  ;ii this 
juncture is it proper to start an agitation like the one 
started by Mr. faya-prakasli Narayan? Can you put 
your hands on your breast and sa\ iliat tin's is 
proper. Is this the way von are soing lo preserv< 
demon arc!- I am appealing to your good 
sense is ii proper to s tar t  an agitation in this 
connin  tl this c r i t ica l  juncture? Is it proper 
to ask the students to come out of their classes 
and leave their studiesj This is our own 
Government. All these representatives in the 
Govt, have been dul\ elected by the people on 
the basis of adult franchise. You have .not 
every right to change this Government after 
every five )ca is  and the pariiamentan 
elections are approaching. You organise publii 
opinion. Let Mr. layaprakash Narayan be the 
leadei of vour movement. Lei him come 
forward, educate tn< masses, tell the masses 
mat tins Governmenl is good for no th ing  
and ther< is need to change I lie persons who 
are in the Governmenl Thai is the proper way. 
Von wani to root out corruption from India 
from even walk of life, from every sphere of 
activity! So do we want. But is tlits the way to 
root out corruption? The Assemble has been 
dissolved in Gujarat. Do von think that 
corruption \IA* disappeared all of a sudden and 
overnight people have become honest:- 
Similarly, if anybody is corrupt, create public 
opinion against that man. Make a report in the 
police station. If the police station in-charge 
does t»6l w r i t e  your report, go to the S.P. 
and if he does not care, go to the SDM. So far 
as the SDM is concerned, he has got wide 
powers   under   the  Cr.I'.C.     Write  your  
re- 

porl there. Get hold of some witness. Get the 
culprit punished in a court of law. Thai is the 
proper way. When you talk of corruption, tell 
me. lie frank. Most of us are corrupt. 
Corruption has entered into our flesh ami 
blood. We have not been able to build up a  
national character 

SHRI N. G. GORAY (Maharashtra): This is 
a self-confession  whkh  is disturbing. 

IMF, VICE-CHAIRMAN (SHRI JAG-
DISH   PRASAD  MATHUR):   Please  
f in i sh .  

SHRI l>. I. KUREEL I'KX. TALIB: 1 will 
f i n i sh .  You keep your hand on vour heart 
and say that this is not tine. When Mr. Charan 
Singh came i" power, was there no 

corruption? 

silkl p. 1 . KUREEL URF. TALIB: I have 
not g i v e n  my house to anybody, 1 have 
never sublet in nn time. You ate a new 
Member. Mr. Rajnarain. I was a Member of 
the old Central Legislative Assembly. 1 was 
in the Lok Sabha and Rajva Sabha before. 
Tills is m\ second term. I have ilso been a 
Member of the V.V. Legislative Council. Vour 
po l i t ic s  was noi born when I was in the old 
Central Legislative As-sembly. 
(Interruptions). Do not interrupt me. Is if 
proper for Mr. [aiptakasb Narain lo i n c i t e  
po l i ce .  I have got the greatest regard lor 
him. Is it propel for Mr. j a ip i a -kash Narain 
in a democratic sel-up to ask the police noi 
to obey the Co\ eminent orders. He has s,mi 
thai he has goi some letters from the military 
officers, the contents of which he is noi 
prepared to disclose. In a democratic se t -up  
this is nothing shoit of treacherv. 

Sir, 1 uill not lake much time. I will jusi 
read a lew words from the Statement issued b\ 
Mr. G. Ramachaudran. He is a great friend of 
Mr. [ayapxakash Narayan, He is an old 
col league ot Mahalma Gandhi and a very 
respected man in the country. He has said: 
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[Shri  I'. I.,  kit reel  Urf Talib] 
"Hut some of the declarations of J. I', 

recently will give the impression that while 
he welcomed and would work lor a non-
v io len t  revolution, he saw and accepted 
the possibility of violence t a k i n g  charge 
at some stage or other and this gives away 
his whole case foi non-\ iolenee. We are 
thus deep!) and painfully concerned with 
these vital issues. We must be dear in out 
minds beyond the shadow ol a doubt that if 
J.I', persists and succeeds in lous ing  the 
lokashakti of the masses  he  will   not   he  
able  to  control   the 
very ual possibility of such lokashakti 
erupting into volcanic violence. When that 
happens everything that |.P. stands lot today 
will be wiped out. We are however 
convinced that the spirit of Gandhi, w h i c h  
is still sluing in the soul of India, will not 
let this happen and the mind of Yinoba will 
equally s tand guard ovc" India ' s  
destiny." 

ihis is what Shri G. Rainachandrail has said. 

I   will   also   qUOte   from    the   c-dilnrial   
of 

the paper, Pioneer, one of the oldest papers in 
UP. It is an independent paper, it is not a 
Congress paper.    It says— 

"Scattering all discretion to the lout 
winds, even a man of stature like Mr. 
Jaiprakash Narain has been exhorting the 
po l i ce  nut to obey orders. The volatile 
s t u d e n t  community does not need much 
prompting to flaunt their adolescent  ag-
gressiveness to defy authority. Now they ate   
b e i n g    told   I hat   il   is   their   patriotic 
duty not only to boycott till schools and 
colleges and examinations but to 'persuade' 
(!) thei r  more s iudious colleagues to 
Head 
t h e i r  path. No Wonder violence stalks 
the land." 

And hear what one of your own leaders. Mr.   
Namboodiripad,    has   said— 

"Addressing students "I Jawaharlal 
Nehru University today he added that 
though the' movement  has his sympathies 
he' Icels that it. was not going to pave the 
way foi a people's democracy 'because it 
docs no] involve the vital class of society, 
that is ihe class of workers'. He said   that   
the   movement   is   in   isolation, 

"Mr. Namboodiripad elaborated on the 
subject   by   saying   that   hi'   hwwevei   
docs 

nni agree with the view that Mr, Narayan is 
;i fascist 'as some call him' nor docs he see 
him as a 'messiah of a new revolution'. He 
however agreed that the education and 
electoral system needs drastic reforms hut 
[P's talk of political corruption  is  all  in  
abstract   form'." 

This is what the big leaders have said. Ami 
now, let us see wheibei ii is a people's 
ag i t a t i on .  It is nut an agitation by the 
people. It is not an agitation h\ the people. Il is 
an agitation In Mime frust-trated students and 
young men, a lew edu cated unemployed 
people. It is not a spontaneous agitation on. 
Von do noi need to ask the people to get up 
and join an agitation, Von do not need am 
prodding il it is a people's version of agitation. 
Is it proper lor Mr. Jayaprakash Narayan to 
misuse the student community? Is he not 
making capita l  out of the sufferings  oi the 
people? 

MIRI   RAJNARAIN:   No. 

SHRI ]'. I.. KUREEL URF. IAMB: Mi. 
R a j n a i a i n  will always go on saying, no. 
So, i: is not the problem. I have got regard for 
Mr. *[ayaprakash Narayan, And I would ask 
the Opposition leaders—let us join hands and 
preserve democracy. It is in the interests of the 
ru l i ng  party as well as in the Interests of the 
Opposition leaders. Del   us  preserve 
democracy   at all costs. 

1 hank you very  mite h. 

I UK VICE-CHAIRMAN fSHRf JAG-
DISH    PRASAD   MATHUR):    Mr.   
Goray. 

SHRI MAHAVIR I A.U.I: May I suggest 
that we adjourn at six of the clock because, 
alter all, the Minister's speech is important,   
and   everybody   would   like   to   l isten 
to him? 

THE   VICE-CHAIRMAN (SHRI    |AG- 
D1SH   PRASAD   MATHUR): We   have   to 
finish    the    business    today. We    can    sit 
further and  f inish   it. 

SHRI ,S. S. MARISWAMY: I o,not row we 
ian have ii because it is a very import-am 
question that we arc: discussing. II the 
Minister  agrees,  w<   will .have it  
tomorrow. 

THE VICK-CHAIRMAN (SHRI 
JAGDISH 
PRASAD      MATHUR): The   Minister 
will  have to reply to it. 
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SHRI   S.  S.   MARISWAMY:   After  all,   
it is already six of the duck now. 

THE   VICE-CHAIRMAN       (SHRI   JAG-
DISH    PRASAD   MATHUR):    Shri   Goray. 

 

THE   MINISTER  OF  STATE   IN   TH 
DEPARTMENT      OF   
PARLIAMENTARY 
All-AIRS ( S H R I  OM MEHTAS No. Sir. 
The discussion lias been admitted under Rule   
176 (or  which   there  is a  fixed  time. 

SHRI S. S. MARISWAMY: What is the use 
of quoting the Rule? It is already six O'clcok. 
there are not many Members. Everybody, 
naturally is yen much intetesi ed in what the 
bon'hle Home Ministel is going to sav. 

S I I R T  OM MEHTA: No. Sir. During the 
last five or six years it has always been the 
practice   to   finish   the   discussion   on    
the 
same day. 

S I I R I  S. S. MARISWAMY: According to 
Rule iliis is all lie;'1'- "nt everybody is 
interested   in   the  lion'ble  Minister's  reply. 

SHRI OM MEHTA: Now only one Member 
is there to speak. I want that ihe n ion should 
conclude with the Home Minister's reply. Ii 
does not look nice that the debate should 
conclude without his reply. So man} 
accusations have been made and I would like 
the Home Minister's reply today   i iself .  

 

SHRI OM MKII I A: I In re is a procedure \ 
for this discussion. We would withdraw mo 
Members. The] will not speak. Let Shri Goray 
speak. I will not allow the discussion to continue 
for tomorrow. I would requesl Mr. Shyam Lai 
Yadav not in speak. 

SHRI N. (.. GORAY: Sir, the discussion has 
developed along predictable lines. I thought 
thai some sort of concensus would  : elop bin 1 
do not t h i n k  [here is anv chance of it. My 
intention, Sir, in participating in this debate is 
not to bring any charges and counter-charges. 
But I want to ;*o to the root of the matter in 
the sense that T would like to know what is 
the objective with which this particular 
movement in Bihar is launched and what is 
tin: objective thai I'II leader of this movement 
lias in mind. Sir. I would like to deal with the 
objectives thai Shri Javaprakash has in his 
mind because, as you must have noticed, 
almost everybody referred to Shri Javaprakash 
Nara-yan. and very rightly so. The main diffe-
rence between tin movement in Gujarat and 
ihe n i o \ c n i c i i l  in Bihar is (hat while the 
intensity of the mass movement in Gujarat and 
in Bihar was almost equal the Guja at 
movement did not get a leader of the stature of 
Shri Javaprakash to lead it. I have no doubt in 
mv mind if there bail been  a  leader of his  
stature,  his  foresight, 
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Shri   \.  O. C.orav] 
his influence, Ehe Gujarat movement also 
would have yielded results. Hut. unfortu-
nately lor the people of Gujarat, unfortunately 
lor all ol us. the movement after the 
dissolution of the Assembly and the dismissal 
of the Ministry abrupt!) ended and in a wa\ il 
became infructuous. But this has nol 
happened in Bihar .  Main people bailed 
Shri Jayaprakash as a new Messiah, a new 
leader and some others called him almost  a  
traitor. 

J I I S I  now my friend who spoke said that 
Shri [ayaprakash \ . u a \ a n s  appeal to the 
police ami militar) officers also is nothing 
short of Ireaeherv. B\ some he has linn 
painted as a fascist who has developed a VITV 
bad influence. By others he has been hailed 

as a saviour, as a true democrat and 6 
P.M. as a patriot. Sir.   let  us  not be  carried 

away by lliose adjectives,  Let us  try   
lo 

understand bis motives. I- there any motive 
behind this particular movement? In this 
connection ii is vci\ pertinent io ask: Win-is it 
that Jayaprakash Narayan, who has been 
keeping scrupulous!\ awa) from any 
pol i t ical  movement lor the last 20 years, has 
thought ii lit lo join ibis movement, mil mih in 
join ibis mewcmcnl hill lo lead thi-- 
movement, nol onl) to lead ibis movement bin 
even io sa\ "If necessary, I will sacrifice my 
life"? You may s^v anything aboul 
[ayaprakash. You may condemn him as yon 
like. But one thing about hint you must noi 
forget, that he is a very sincere man. a man ol 
transparent sincerity. About. that there cannot 
be any doubt. Win has he said thai!- He has 
gone lo the extent of differing from Yinoba 
whom he considers to be his "guru". Jus! now 
one ol out I r iencls  quoted V Kamai 
h a u c b a n .  I would sav. whai is 
Ramachandran when be lias differed even 
with Vinoba and told him to his lace "1 am 
not going lo agree: with you". Win has ibis 
particular man. a patriot, in my opinion 100 
per cent, a hundred per cent sincere man. a 
hundred pel cent bonesi man. thought ii lit to 
hau a b r e a k  even with Vinoba with whom he 
worked for 20 \ e j i s V  Win has he thought it 
iil even lo face a split in the Sanodava Mow 
ment? Hau you ewer given thought to t.bis:-
Il.nc Mm i>ut this question to yourself: Win is 
ii that Jayaprakash is thinking lik>-rhis? Sir, I 
venture in sa) thai Jayaprakash came I" this 
conclus ion  hccai isc  he- thought thai the 
democratic system, the democratic structure  
that   we haw,  has lost  its demo 

cratii soul. Ii i-- a conflict between the 
structure and th< -mil. Again and again, nil 
these )>i<>j>ti_-, including ray worthy friend, 
tbe Communist colleague here, have been 
talking of saving democracy. People have 
been elected. Does nol fayapralcash know 
this? Do we nol know ib is?  We know it, Bui 
n spite HI the facl thai we have been elected by 
the people and we have been sening thi" 
particulai parliaruentan structure oi 
democratic structure for the last 2r-> yean, 
everybody in t his House, directly or 
indirectly, wittingly or unwittingly, lias ad-
mitted that it cannot deliver the good*. 
Everyone oi you has said that there is cor-
ruption, rampant corruption, Even my friend 
here just now admitted that there is black 
iin'H\ everywhere, corruption everywhere, 
high prices everywhere; people are 
discontented, people are desperate, people are 
disillusioned. What does ihat mean? It means 
thai this parliamentary democracy lias InTII ol 
no iis< so far as relieving the people oi all 
ihrsr shortcomings i* concern ed, I is an 
admission. Now, the difference between 
Jayaprakash and ourselves is thai we s:l\ that 
in spite oi all the failures, v.v must continue as 
ii  is in the hope that 
if   noi   today,   tomorrow,   il   nol   I... now, 
the Clay alii',. if not the da) a i i e i . tlu- dav 
after w< are dead, somehow this structure will 
change itself, Now there the challenge comes. 
\nd Jayaprakash has accepted the challenge al 
thai level. Your democrac; ha* degraded itself 
so much that.von may talk ol improving tin- 
loi of the common man, von ii.,n lalk ol 
curbing black money, you max talk "I 
cleansing the partv. your party, nr. party, his 
pajrty; but. in the opinion of [ayaprakash, all 
the parties have become irrelevant because 
they are not able to cleanse themselves. That 
is the sort of morass, the sort of bog, die son 
of pit. that we have got ourselves Into. How 
do we extricate ourselves? Do we expect the 
parlies themselves in do it? No. Why? 
because you have become pari and parcel of 
the whole system. You cannot [amp out of 
your skin, as the) say. So there must be some 
agency who will do this work lor ns. who will 
help us. And this is whi JayaprakashjJ comes. 
1 admit thai il ,|a\a-prakashji had nol been 
there, this movement would have become 
without any objectives, without any purpose, 
without an; direct'on. Bm JayaprakashjJ is the 
only man who is trying to give ii some 
direction. HI   he  will  succeed oi   whethei   
In- will 
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fail, I (In not know. I wish lie succei because 
I do not think thai Jayaprakashji is doing 
something which is against democracy, I do 
nor t h i n k  that [ayaprakashji is doing 
something which will harm this country; I do 
not t h i n k  that fayaprakashji, when be asks 
the police not to obev orders, is doing 
something w h i c h  is unpatriotic. Have we 
forgotten our history? So much has been said 
about [ayaprakashji asking the students to 
come out. That is exactly whal Gandhiji was  
doing   .   .   . 

SHRI P. L. KUREEL URF. TALIB: At that 
time we were fighting against a foreign 
regime. 

SHRI N. G. GORAY: Yes. I know. But that 
is the trouble. We were fighting the British. 
Why? Because in the Congress resolution on 
the eve of 1942. on ihe eve of 1937, we had 
said thai we want the re moral ol the British 
rule because it has brought about fourfold 
degradation of ihis country economic social 
and political and moral, ethically. This was 
the charge against the British. Whal did 
Gandhiji say? I would emphasise what he 
said, don't hate the British, hate the British 
system. I am not hating Mr. Umashankar 
Dikshit. i am INu h a t i n g  Shrimati Indi ra  
Gandhi. I am ma h a l i n g  even Mr, Lalit 
N a r a i n  Mishra. I am hating the system. It is 
quite possible that because you have to win 
the elections throughout India—and von 
cannot win elections without,  saw 
collecting Rs. 25 crores ov Rs. "ill crores—
Mr. l.alil Narain Mishra has to collect money, 
Mr. Uma-shankai has to collect money. The) 
are v i c t i m s  ol ilu system w h i c h  they have 
creat ed. Mid WC are also v ic t ims  of (he 
system which we have created. Fhrrefore. 
whal is wrong if a man like fayaprakashji says 
thai no m a i l e r  whether von are a Com-
munist or a Socialist oi a fan Sanghi oi a 
Congressman    Congress (O) or Congress 
<R) 

ii do.s noi ma i l e r  at all -so long as you 
work in ihe system, within ihe four corners of 
the system, von will be correcl to a c e r t a i n  
extent? That Is the whole ideology, that is the 
approach. You try to understand the 
approach. I am very sorry when you sa\ that 
jjayaprakashjj is leading the people to 
anarchy. 1 put it to you. I believe that had not 
Jayaprakashji been there to help this 
movement, von would have seen blood-baths 
in Bihar. The movement WOUld   have  been  
very violent.     Perhaps  the 

Government wants the movement to develop 
tike thai so thai ii can be put down Imme-
diately. Bui Javaprakashji is not doing that. 
He is again and again saying that iliis is going 
to be  non-violent way. 1 do not know whv 
the Communists do not try to understand him. 
Is it because of the old prejudices, the old 
hang-overs, they never liked him? AN a 
matter of fact, ir is our misfortune that the 
Communist movement in (n<li ; i  has never 
understood a mass movement  ox  national  
upsurge.  .  . 

SHRI YOGENDRA SHARMA: Have So-
cialists  understood   ii? 

SHRI N. O. GORAY: Ye-, that is nn claim. 
I hold that view. What I am Rasing is thai 
somehow [a- aprakashji and the Communist 
Party have never clicked. Somehow i Ii. v 
have always thought that he is in association 
of reactionaries. And they thought that 
Gandhiji too was Working for a bourgeoisie 
democratic rule, that he was the henchman  . .  
. 

SHRI YOGENDRA SHARMA: Has lie QOI 
supported Ayub Khan democracy? Is that 
demon rai \ r 

SHRI N. G. GORAY: I never thought that 
you would Interrupt me. I never interrupted 
win  .  .  . 

(Interruptions   by   Shri   Yagtndra   SharrM) 

I   think  von   will   talk  with  some  sense. 

Therefore, what I was saying is somehow 
fayaprakasbji and the Communist Party never 
clicked. In 1942 they thought that he was a 
stooge of Miller and fa sc i s t  tones. Thai is 
how they thought. Now ihev accuse him  
because   fan Sangh  is then. 

1 am really surprised. When a mas-. 
movement takes pine, ii is like a r iver  in 
flood. When the Ganga is in flood, you cannot 
expect onlv water from Gangotri to be there. 
Similarly, in this movement all soils of people 
will be there. "You Lome and join uv Why 
don't you s.ev thai this is whal we want also". 
W'e do not know how to slop corruption. J. P. 
is saying that unless at the grass-roots von 
create the necessary sanction, it will not be 
possible for you to cleanse the party, the 
society and the whole sorial. political and 
economic structure, therefore, he is trying to 
go to the people,  lo the grass- 
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[Shri N. C. Goray] 
rools and then I rv ing  to raise them and lo 
make then aware ami conscious, therefore, he 
lias asked the students to leave the college. 
Uhai is wrong m it? When I went to the Goa 
struggle and when Lohia Started the struggle, 
did lie not ask the voting people lo come out 
of the college? You cannot have the cake dm\ 
eat it too. Who will go lo the masses, from 
vi l lage to village? What did we do in 
1930? 1 was in college when Gandhiji gave 
the call . . . 

AN HON.  MEMBER:     1 ha;  was aga i n  
t i he   British,   not   our  Government. 

SHRI N. G. GORAY: Again and again T 
am saving that ii was against the British then. 
Now we ate fighting corruption here. 
Corruption is much more intangible and is. 
therefore, much more stronger, than the 
Br i t i sh .  When \ou sav ii is our Government 
von are fighting you are unwittingly equating 
your Government with corruption. You see 
the danger? I am saying he is fighting 
corruption in political, economic and social 
life. Therefore, he is asking the students to 
come and join. If the students come, I won'! 
regret ii. An year"! loss is no loss ai all and ii 
is not |a ipra-kash alone. The Vice-
Chancellor of Kasi Vidvapith Shri Raghukul 
'1 ilak and one of our foremost educationist. 
Prof. V. V. John went to Jaiprakash. If you 
remi m ber, Prof. V. V. John had written an 
article in the Timet o) India saying thai if all 
universities are closed fur a \ear. nothing will 
he lost. The whole educational svs leni  is in 
a mess. You know it. Ii is not Jaiprakash 
N a r a i n  who has created the mess. Ii is we. 
We have almost acknowledged that ii is not 
possible for us lo refurbish ii. So. he thought, 
instead of wasting lime m the universities, 
why not go to the people? if you understand 
ihis. von will understand what he is t a lk ing  
and doing . . Jesus had said I am noi sav ing  
that j a ip rakash  N a r a i n  is   Jesus    ami   
when   a   man   wants   lo   create 
a departure deliberately from the conventional 
thought, he will always say: "Come oui of the 
conventional thought ot group, join me. 
Unless you join me, completely turning your 
hack on the establishment, it is mil possible". 
Really Bihai should  be proud of this. So 
many people said Bihar belonged in Buddha 
and ii saw the liisi  struggle led  by   Mahatma 
Gandhi. 

In 1942 Bihai was in ihr forefront. What is the 
moral that We draw from I'iis? I be moral I 
draw from ihat is something different from the 
moral that yon might be drawing. When 
Buddha asked Bihar people to collect round 
him. he was leading a revolt against the 
establishment the Yagnaa and caste systems. 
Bihar then joined a non-confjrmist stream 
which was against establishment. When 
Candhiji a s k e d  the peasants of Champaran to 
rise against the Indigo merchants, he was ask-
ing them to revolt against the establishment. 
Again Bihar was in the forefront. In 1W2 
Bihar was again in the forefront against the 
establishment. This time Bihar is again leading 
a movement against establishment. So, Bihar 
should be proud of it that Bihar is keeping up 
the traditions. Bihar's peasant is exploited and 
he is disinherited. It is he who always rises 
when ever a call comes to rise against, the 
establishment. Therefore, you should look at it 
from this point of view. Jaiprakash is blazing 
the path. I do not t h i n k  ihis is ilic panacea or 
talisman. But yon can join the movement and 
change it from w i t h i n .  Why have friends 
like Kamalualh Jha joined the Congress? They 
probabh through! they can change the 
Cougress from within! I do not know whether 
the) have changed the Congress or changed 
themselves. But, if von think that the Congress 
can be changed from w i t h i n ,  well, 1 cannot   
sac   anything . 

SHRI KAMALNATH JHA: I did not join  
the Congress for that  .  . . 

[Interruptions) 

SHRI N. G. GORAY: Don't get excited. 
Take it in a humorous vain. Please don't gel  
CM tted 

What I am saving is that if it is not possible 
to change the whole thing from w i t h i n .  ill 
en you have to create a method from outside 
and (his is what Javaprakash is doing. Now. 
again I would sa\—the time at my disposal is 
icn short —that what [ayapra-kash is doing is 
of value n> all of ns. His ideas ol democracy 
may not be the Ideas "I democraq that we 
have. Bur. certainly, lie i^ nut a i m i n g  at a 
totalitarian dictatorship. What he is saying is 
that instead <il lin-i assemblies and these 
elections, you may 
have   elections,   but   then   at   the   gross-
roots level,   at   the   village   level,   at   the  
mohnlla 
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level and so on. He says: "Let there be 
people's committees w h i c h  will supervise 
the elections if there  is corruption, Thev will 
slop it. If there is corruption, they will sac, 
'Don't vote for that man because he is a eorrupl 
man'." Now, what is wrong in litis:- Kveu our 
F inance  Minister the other day was talking 
of consumer resistance. He sacs, "Well, if 
there is black-marketing, then consumer 
resistance should be there." V\C!I, I say that 
if there is corruption in the elections, then 
there .should be voters' resistance and that is 
exactly what be is saying. He is not talking of 
all the issues ai the same lime. Mv friends 
found fault with him saving that he is not 
lalking about, this or that. If vou trai t-  the 
development of [avaprakash's thought during 
the last three or four months, vou will come to 
know thai lie has said verv clearly that we 
shall have to undertake new tasks and we shall 
have to go lo the villages and see that the land 
records are corrected, we shall haw to see thai 
the tenants who have been given the rights 
really enjoy those rights and so on. Ul these 
ti lings he has been saying. You don't saj 
everything in the beginning. But, is iIn- 
movement develops and as the young People 
get round, you give back out your various 
thoughts. So, this is my understanding of the 
Bihar question and I do feel thai there has 
been any response from your side. As against 
Jayapraksh's aim na t ive ,  what is your 
alternative? If you t h i n k  thai [ayaprakaih is 
taking the whole country, at leasl Bihar, lo 
ruin, what is vour response? Your response is 
that Mr. Ghafoor comes here and sits here and 
vour response-is lhat Ihere are a hundred 
Ml.As of ihis  ..!!]> versus hundred and 
twenty people- of the o i l i e r  group there is 
Mr. Jagjivan Ram verms Mr. I.alit Narain 
Mishra and so on. Is this your response? If this 
is vour response, I lien it clearly shows lhat 
Jayaprakash is correct and you just cannot get 
rid of the cursed system. What all of vou are 
l a lk ing  about is who is going lo be lite Chief 
Minister, who is going to he the Deputy 
Minister ,  who is going to be this and who is 
going to be that. And nobody is l a lk ing  of 
the people. And. Sir, it is wrong lo say lhat 
Jayaprakash is noi looking lo the immediate 
grievances of the people. He has asked his 
people lo go to the places where the floods 
have occurred and he him 'ell is going and he 
has asked about a thousand -indents to go to 
places where ihe people have been affected by 
small po\ 12—10 RSS/ND/74 

and ( i i h i i  such things. So. don't forget all 
these things. Please do not make this a pain 
issue at all. I would like to ii.ll you, because 
you are in need ol being told, thai vou   
should   not   make   ibis  a   panv   issue. 
I have in tell you ibis. Otherwise, you 
look at everything which is not in accord 
ance w i i i i  the wishes of the establishment 
as something thai is undermining the unity 
and the sovereignty of the country. That 
is not so. So, I would appeal lo you peo 
ple, and I would appeal to the Commu 
nists also, to try n> understand the situation. 
After all, if the Communists are talking of 
fascists and other things, vou please recall 
what the other da\ Mr. Bhupesh Gupta had 
to say when Mr. Chavan moved thai Bill • 
"I   do      not    think    that       Jayaprakash 
lias said even om-lentli of what Bhupesh have 
said." He had about fifteen arljee-i i \ e s  to 
give. If this is what the Government is doing, 
then what is this Government? Is this a fascist 
Government or a democratic Government? 
Vou only read the speeches of all these people 
and vou will SLV what vour difference with 
Jayaprakash is. The onlv difference is that 
Jayaprakash is talking in a milder tone. That 
is all the difference. So. do not raise these 
issues. The basic thing today is that, we 
should cleanse the m a c h i n e  and we should 
try lo make the people realise lhat, after all, 
thev aie the arbiters of their own fortune. This 
new confidence should he created and Java-
prakash is trying to instil  that new confi-
dence in the people who were feeling that 
nobodj i an .lo anything against the machi-
ncry. He says that thev can do something 
against the machinery, they can create a neu 
one. they can smash it if thev like and crea te  
a neu machinery and this is the essence o) 
democracy. People create the machine*") they 
like and it the machinery does noi behave 
well, they can destroy it and create a neu 
machinery and this sophy. Well, if vou are 
against it, by all means try to destroy 
Jayaprakash and the movement thai he is 
leading. But, if vou a e really lovers of a clean 
democratic administration,    then,    1    think,   
you    will   hug 
[avaprakash  to  your bosom as your  friend. 
rhank   you,   Sir. 

SHRI        UMASHANKAR        
DIKSHIT: 

II uas   not   mv   intention   originally    .... 

SHRI   SHYAM   LAI,  YADAV   ( U t t a r   
Pradesh),  No,  Sir.   I want to speak  .  .  . 
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SHRI       UMASHANKAR       DIKSHIT: 
The understanding was thai there would be no  
o the i    speaker   now.   Mr.   Bipihpal   Das 
was to speak in reply.    But according to this 
understanding,   he gave up  his claim.    II 
ion  want  to con t inue   to  sit   longer,   I   
have 

no objection   .   .   . 

(Interruptions) [Mr. Deputy 

Chairman  in the Chair] SHRI SHYAM 

LAL YADAV:  No, Sir . . . 

(Interruptions) 

MR. DEPUTY CHAIRMAN: The Home 
Minister will reph . . . (Interruptions). 1 am 
told that Mr. Das also gave up his speech .... 

SHRI SHYAM 1 AL YADAV: Bui 1 did 
not give up .... 

SHRI BHUPESH GUPTA:  I do not know 
what has happened lo BKD? We are finding 
it difficult to keep abreast of ttu BKD. BUD, 
and this kind of thing, f would like to know if 
lie represents a group or a pain here.    You   
will   be  ent i t led   .   .   . 

(Interruptions) 

MR. DEPUTY CHAIRMAN: Yes, the 
Home Minister, 

SHRI UMASHANKAR DIKSHIT: Sir. il 
was not niv intention originally to confine m\ 
speech largely or concentrate on the general 
argument on Shri Jayaprakash Kara \an and 
his philosophy. My original idea was to begin 
with the first speaker and go on as rapidly as 
possible to cover the debate. But, sir. the last 
speaker has raised certain fundamental issues 
and he has posed certain very basic questions 
for us all to consider and answer. He has 
made one main point ihat because the existing 
economic and othei condit ions are 
unsatisfactory, and this also includes. 
corruption, ihal because ue all admit thai in 
some huge or small measure il does exist, 
therefore we haw to admit that democracy has 
fa i led and. therefore ivr should follow Shri 
Jayaprakash Narayan, because he shows a 
new method. This i-the point he has  made.  
Sir. 

Now. Sir. the whole quest ion is that this 
point   reall\    has   been   explained   at    
seme 

length by other speakers. What is Jayaprakash 
Narayan's philosophy, sir? He has made 
several speeches. His longest speech was 
made on the Sth of June. He began bv saying 
that he was going to announce an e ighi-
po in t  programme and plate it before the 
people, and he also said how the movement  
began.    He  said,   " Fais   is  noi   mi 
... umi i i i .    ii   is  a   movement   which   has 
been started In students. 1 was disinclined to 
join this movement". It is noi. as m\ friend, 
Gorayji, has said, that the situation in Gujaral 
was different from ibat in Bihar. in Gujarat 
also, Mr. Jayaprakash Narayan's people had 
Borne hand, and ii was his Eollowers  who 
did  lake part   there also. 

I  will tell yon what  is the difference bet-
ween Gujarat and Bihar.    1 will explain it in 
soriK. de ta i l .    Sir.    But let me first  an the   
main   question. 

What is the new vision, the new philoso- * phy, 
tin new way he shows? He says: This democracy is 
not succeeding; therefore, have nothing at all -
Wind leading the blind. 1 said in I 'a tna that 
possibly Shri Jayaprakash \ . i i . i \an is aiming at 
establishing a party-less democracy. Plump, and 
plain, imme d atclv, tame (he reply denying this 
end contending: "Dtkshit is quoting me wrong; I 
base no intention ol establishing a partyless 
democracy in this country." He said: All ill.n I am 
interested in at the present time is, because 
originally the students' demands w.'tc noi accepted 
and in Gaya excesses were committed . . . 

SHRI   RAJNARAIN   :   No,   .   .   . 

iliii: rruptions) 

SHRI UMASHANKAR DIKSHIT: Sir, let 
him not interrupt me. I am virti quoting from 
JPs speech. I got two copies o! his speech. 
One is the verbatim speech which 1 received 
directly. And the othei one was sent li\ 
|a\aptaka-lt j i  himself . . . (Interruptions). 1 
have read both of them. 1 can repeat litem 
verbatim, if you like. He said that when the 
students came and insisted. "Ii is not enough 
ii ion give advice only. "You should accept 
our reqttesl leadership," lu- said, "Well. 1 am 
w i l l i n g  to assume for Mint leadership, but 1 
would be   a   leader   by   
name.  
Yon will have to accept me as a real leader. 
Yon   will   ban   to   folic*   nu   and   earn   
out 



181 Re I ' i c M i . i  situation [S SEJ'T. 1974] »'« «A«r 182 

LOT, orders." This is what In: said. And he 
said. It was not nn original intention. Gaya 
was the. last straw on the earners back. li 'i.i 
then thai I di I idi d to take this line." rjlis is 
what he said. He was also asked, "Suppose 
the Assembly is dissolved and fresh   elections  
are  to  lake  place.     Mow   will 
the neu candidates be selected?" His answei 
was. 

 
MIRI UMASHANKAR DIKSHIT: 1 haw 

nad every hit of what Javaprakash j i  said. 
His answer was. "tin Sangharsh. Samili hovs" 
. . .(Interruption) Sir. Mr. Rajnaraiu has made 
so many false statements and he should ,  al 
least, hear me when I am quoting from the 
speeches. He said that the students—the 
Sangharsh Samili-  -will themselves select 
the candidates. This is whai he said. What is 
ilie character ol that Sam glu rsh Samiti? It 
may be that these students are leading 
j avaprakash j i .  Rut who are leading the 
students? Not Jayaprakashji. My friend, Mr. 
Rajnaraiu. has claimed that he is inspiring die 
students. The other parties, the S.I'., the 
8.S.P., the ),m Sangh and die Old Congress or 
liie Other Congress—whichever was, you like 
lo call it— have taken this line. In these 
Samilis, all these panics were represented, No, 
is this idea acceptable to the people that 
candidates will he selected liv sonic of these 
young tin n who have just joined there? What 
is l In i I wisdom? What: is t h e i r  experience? 
What do thev knew of democracy? Sir. we 
have chosen parliamentary democracy as an 
alternative to e i ther  monarchy or 
dictatorship, ["here is a i h i r d  alternative, 
there is another i,.. ol democracy which is 
running in the L'.S.S.R. and a group of other 
countries, and also in China and one or Ino 
o i l i e r  countries iii.i are following China. . 
.(Interruption^ Let us understand. Thc\ are not 
i nd iv idua l  dictatorship^. Thev are party 
dictatorships and there is a kind ol panv 
democracy thai is functioning there. And a 
large number ol people are following them. 
Some ban. Members lure and other people 
outside— even men from America—who 
have gone there said after coming hack that 
the l i v i n g  conditions so far as food, ele. are 
concerned, if they are not very good tin re. iln 
in certainly at hast tolerable there. Therefore, 
what is the Other alternative? Are we to take 
a, leap in the dark?    I ask   Mr. 

Goray: "Are we lo take a leap in tin dark, not 
knowing where we will land? Who will select 
the candidates? What will be our ideology? 
Sir, a verj important point was made b) Mr. 
Jogendra Sharma . . . (Interruptions) Shri 
Yogendra Sharma and Mr. jha raised this 
point, this vm question. How are we going to 
preserve this democracy? And what will be 
the ideology? Mr. Yogendra Sharma 
repeatedly said, without anybody 
contradicting him, thai |a\a prakashji has kepi 
himself miles away from spelling out am 
ideology for his movement. So, I ask: Can 
theft Ix* a movement without an ideology, 
properlv spelt out? Where will you lead us? 
You do not want lapi ta-lisin, \iiu do mil 
want communism and. tttaj I say, Sir, that 
there  are a large number of anti-socialists, I 
am noi referring in [ayaprakaSh in this 
instance, who call themselves anti-
eommtniists, because thev t h i n k  that the 
socialism, whether by democratic methods or 
undemocratic methods, brings tin: same kind 
of restrictions and same kind of diffii til ties 
on the richei classes and the r icher  i lasses 
will oppose socialism as r11M< 11 as the \ 
will oppose communism. Let us understand 
this. Communism is as i n i i i i i  anathema to 
some people as socialism is to them because 
they do not want the workers, tin lower 
middle classes, tin land less labourers ami 
others to come Into their own.    1 hai   is  the 
point. 

(Interruption). 

SHRI NIREN  GHOSH:    The    Asscn]i,h 
must   he   dissolved. 

SHRI   UMASHANKAR   DIKSHIT:     
You 

do no! try LO understand. II you cannot 
understand, von can keep quiet. Why should 
llure: he nonsense talk when I am making a 
point directly in reply to a question which has 
been raised in this House. The question is 
whether this democracy—Parliamentary 
Democracy- is acceptable to you or not. In 
frame, in Wesl Germany, in England, in Italv. 
in North Amerii a, in Canada, in Australia the 
parliamentary democracy is running; Do you 
mean to sav that conditions there are ideal? 
No, some of them are passing through serious 
problems, lo: that reason do you want to 
invite the whole world, ekcepl the two Stales, 
the rest of the world, lo give up democracy 
and return io dictatorship or monarchy? No, 
Sir. no sensible person will give that answer. 
The only alternative, 1 say with a full sense of 
responsibility,   is   to  choose  the  other  
form 
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of democracy, i.e.. parliamentary democracy. 
You do not want parliamentary democracy, 
you do not want, what is called people's 
democracy, and you do not spell out what 
kind of d e mo c r a cy  you will have and then 
you sav that this is a new vision w h i c h  we 
should follow and just see the horizon and go 
mad ovei il. No, Sir. We are practical people. 
People have reposed confidence in us in the 
hope and trust that we   will   lead   them   
properly. 

SHRI  MRIA  (.HOSH:     No,  no. 

SHRI UMASHANKAR DIKSHIT: Sir, it is 
said that everything has gone wrong. It is 
being said that everything has gone n long. 
What was the position two year-, ago until the 
Bangladesh conflict took place, until 
mill ions of rupees were thrown info 
circulation,    until    two   or    three    
successive 
droughts look place, until agricultural pro-
duction declined by 1.3(1 ( t o re  tonnes in this 
country, until prices of crude in the world lose 
live to si\ times, until prices of grain trebled in 
America i tself? Till then everything was all 
right. And, when natural conditions, 
international conditions have brought about 
the difficulty, you want to run away hum the 
ship, like rats in a sinking ship. This ship is 
not going U sink. 

SHRI NIREN GHOSH: You are sinkin; ;  
with   the  ship and  people  will   be  saved. 

SURI UMASHANKAR DIKSHIT: Very 
good. History will show that. I am not in   a  
hurry   to   fade  away. 

Now, Sir, the oilier question was that so 
far as this movement is concerned, Gujarat 
situation was different. (Interruptions). Since 
these were [he main point. I have got to 
answer the in. You could have asked me not 
in listen. 1 would have' agreed. Now you have 
to listen to the replies to [joints thai  you have 
made. 

Sir. 1 am very sorry, I ;im tak ing  so mudi 
(if lime. Sir, I bave got very great respect for 
this gentleman and he has put some ideas lor 
us to consider. Ho has put some ideas for our 
minds to exercise over. It is therefore that I 
am replying to that. Now. sir. he says that if 
Jayaprakash had gone to Gujarat, the situation 
would have been different and because 
Jayaprakash is in Bihar, therefore, it is 
succeeding. Sir, the situation is i | i i i te  the 
opposite. It sue ceded in Gujarat because 
Jayaprakash was not there. It succeeded 
because he was not there and it is not 
succeeding in Bihar because Jayaprakash is 
there. He has confused the situation. Sir, not a 
single Member from the Congress Party oul of 
240 Members and not a single Member from 
the opposition Cong. (O), has resigned 
although among themselves the) are trying to 
exc h a n g e  resignations, bul noi one Membei 
of Cong (O) lias resigned. Other parties, also 
are there. We know the position of S.P., 
S.S.P., Jana Sangh, many of whom are still 
Members of the Assembly, though the) have 
resigned from the i r  parties. 

SHRI SUBRAMANIAN SWAMY ( U t l a r  
Pradesh):   Sir, on a point of order. 

SHRI  UMASHANKAR  DIKSHIT:   
There 

is  no  point of order.  The  House.......... 

SHRI SUBRAMANIAN SWAMY: It is 
wrong in saj that any Jana Sangh Member... 

SHRI UMASHANKAR D I K S H I T :  You 
do noi call them Jana Sangh members, hut till 
yesterday   they   were in  the Jana Sangh. 

SHRI SUBRAMANIAN SWAMY: They 
.ne officially expelled  from  the party;  how 
iiii   MM!   go   on   calling   them   Jana   
Sangh Members? 

SHRI UMASHANKAR D I K S I l l  I : You 
have expelled them because they have not 
followed your partv. That is why von have   
expelled   them. 

Now, Sir, how did the movement originate; 
The mo\enieni originated with the c e r t a i n  
demands of the students due to certain 
g r ievances  ami requirements, and 1 will 
prove that all their main requirements have   
been   fulfilled. 
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DR. K. MAI HEW KURIAN: But. Mr. 
Dikshil 

SHRI UMASHANKAR DIKSHIT: 1 am 
not  yielding 

MR. DEPUTY CHAIRMAN: He is not 
yielding,  Dr.   Kurian.     Von  sit down. 

DR. K. M \ I 1 I K W "  K U R I A N :  No. 
Sir, Mr. Goray has made a verj important 
point and I will request him to answer that. 
Mr. Goraj od that \ou are maintaining the 
form and structure of democracy but not I!M 
s p i i i i .  I hat was his main point. You base 
convenient!)  circumvented it. 

SHRI UMASHANKAR DIKSHIT: Mr. 
Goray said that this democracy as it is at 
present stun lured is inadequate; therefore 
another form must be found. And m\ reply is 
he has not shown the way. {I nt i r r u p t  tuns) 
Anyway Mr. Goray is well able to look alter 
himself. Why do you hold a brief for other 
people? f know him and 1 respect him as 
much as anybody else. 

DR. K. MATHEW KURIAN: No, sir, He 
was saying that the spir i t  ol democracy is 
not   there. 

SHRI UMASHANKAR DIKSHIT: Let 
him have his opinion. 

 

 

MR.   DEPUTY    CHAIRMAN:    Please   sit 
down Mr. Rajnarain. 

SHRI UMASHANKAR DIKSHIT: I was 
=ayinjr that the movement started with the 
trouble among the students and in this the 
pattern in Gujarat was the same as the pattern 
in Bihar, but l u c k i l y  1 should Say— on this 
I am entireh in agreement with the Chief 
Minister, Mr. Gha-that he quickrj established 
contact with them. Teachers were called 
discussions took place with the Vice-
Chancellors, four or five Vice-Gh.incellors 
agreement was reached on important points 
amongst them. A'ul, Sir, 1 ma\ tell you that 
except one 01 two, thai is the political 
demands, all the i r  demands were accepted. 
The fust demand was that the rale of 
scholarship lor the students should be 
increased. It was doubled and is in operation. 
The doubled rale is now lull in operation, 
Then it was said that 7i Kgs. ol foodgrains 
should be given regularl) and so on. 
Arrangement was made lor that and 1 have 
checked up today; it is continuing. There were 
a number of other points ,  and I will quickly 
refer to them. 1 or instance the students said 
that t he re  should be given cheap books. Fort) 
in lifty copies of each kind of textbook have 
been provided in order that these boys and 
girls can take advantage of  them.      So also,  
about exercise     books 
etc. f lu ids  have also been allotted lor cons-
tVUCtion of hostels and hiring of lodges Foi 
students. Provision has been made for 
construction of hostels in the five-year period. 
Of course that will lake time. A Committee 
has ben appointed for suggesting measures 
regarding introduction of job-oriented 
education under the Educational 
Commissioner and one high-power Com-
mittee has also been formed for suggesting 
modifications in the educational system under 
the chairmanship of the Vice-Chancellor of 
I ' a ina  University. Now. Sir, tin students were 
guided or misguided into po l i t i c a l  channels 
and persuaded not to accept this very reasonable 
acceptance  of their  demands. The Students 
had agreed, but the) were pi evented from 
following the agreement. Gradually and 
unfortunately for my friends   who   are   
supporting   Jayaprakashji 
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.sin i  I Iraashaukar Dikshil j 
I myself supported him at the earlier stage the 
movement is going down. Student! an not that 
enthusiast ic  now. il was said, what is 
wrong in [ayaprakashji asking students to 
tome out lot one year? I he question is. while 
1 hold him in ver) high respect, it is not quite 
lair to equate him with Mali arm a Gandhi. 
Last year, I do not know whether the House is 
aware, in 1978 no e x a mi n a t i o n s  ueie held 
in Bihar. This year, the second succeeding 
year cxami nations were asked not lo be held. 
Bui while class attendance has gone down, 
the examinations have been very large!] 
attended... 

SHRI   NIREN  GHOSH:   No,  no. 

SHRI UMASHANKAR DIKSHIT: Well, 
Mm do not know. I am saying this \\ it)i a lull 
sense of responsibility and I am open lo 
contradiction. 

SHRI    UMASHANKAR    DIKSHIT:    
Sir, I  have got figures,  Inn   I do not  know  
win Uier the lion. Members have pat ience 
to lis ten   to  me. 

 
(Interruptions) 

I   cannot  sit  here  to   hear  all     baseless 
things. 

I // this stag:  iiit hon.   M'-mb, > left tin- 
Chamber) 

SHRI     CM ASH WKAR    DIKSHI I :     
\G point   is   il   the   students   wanted   lo  
give   up 

their studies, the} would not have sat for the 
examination. They have attached importance 
to the examination. When Gor-ayji and myself 
lefl education, we did not join ii again 
afterwards, I had not gone to an\ college 
afterwards, but thai is a difiercni matter. All 
these bovs. not less than 'in |»T cenl and going 
up in 90 per cent, have sal in the 
examinations, except in two of three  
colleges. Now, Sir, this slums that while the 
lew attendance can b< understood, because t 
lie students were being pressurised. However, 
I believe thai attendance in colleges and is 
will gradual!) bin steadily increase So fai as 
the coral ureas arc concerned, I he effect   has  
been  negligible .  .  . 

 
SHRI SIREN GHOSH: 1 would like to 

know whether the only department that is 
functioning is the police department. 

MIG DI'.IM I V CHAIRMAN: Von have 
said ihat in youi speech. Please do not keep 
on repeating what you have already said. 

SHRI NIREN GHOSH: lie should answer  
ii. 

SHRI UMASHANKAR DIKSHIT: Tya- 
gaji pin a specific question. I lie whole 
question is thai the other objectives, viz., 
hoarding, corruption, etc-, have gone com 
pletely into tin background. Both tin stu- 
d til "'I their leaders anil Javapi.ik. ' ishji 
are onh  ltd  in  the dissolution.     As 
late as a feu days back, last week, Shri 
Jayaprakash Narayan was in Lucknow. He 
addressed two meetings. Ai one of them a 
Friend ot mine was present. He said; "I do not 
sa\  that dissolution will bring about 
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any ni these results." Now, therefore he 
musi haw other objectives. What is their plan 
for attaining those objectives? Is there a  party 
organisation?   Wlrai   is  tins  party? 
Some people just collected tirf Inn had come 
together. Main of i h i i n  are already gett 
ing tired of it. lie main point is the 
weakness of fayaprakashji's movement 
and stand. While we are all w i l l i n g  
to understand and hear him insofar 
as his stand is concerned, that when the 
present conditions are had. ue should trj 
to improve them, il necessary, In improv 
ing our methods ol functioning, I am 
willing to hear ihem. I am w i l l i n g  to con 
sider am such suggestions. On behalf of 
the Gn\ eminent of Ind i a ,  I am making 
this statement. Rut :i lie avs, I agree on 
all that, but srill I must nave the d 
Union of the Assembly, then, Sir, it is 
mine like a spoil! child saying "I must have 
my toy whether it is reasonable or not". 
A person of his position, experience and 
public standing -to sa\ that. I was a regular 
reader of the Harijan and the Young 
I n d i a ,  and umpteen limes. M a l i a t m a  
Gandhi had said thai am movement, any 
programme must s t and  the acid list or re 
asoning. Sir. Jayaprakash's movement oi his 
programme dots noi stand the acid tesl ol 
reason. 

ondly, when Mr. Mariswamy was 'peaking. I 
was unable fully to understand him, although 
i t r ied to l i s t en  to him at that time I did not 
have gadget in my ears. Bui I titer got a copj 
of the weekly, It is something very deplorable 
thai a weekly ol some - l and ing  and some 
reputation and history should have published 
such an article. Whai does ir say? And Mr. 
Mari-i j   forgo)   to  ... 

SHRI   BHUPESH   GUPTA:   I   also   
read 

it just now. It is a reproduction of what had 
already appeared in other papers- those 
portions lie read out. But the fact remains. I 
ln.se have been in prinl for somi time now and 
we have been noticing that the Go iment of 
India has nothing to say nor are they 
instituting enquiries into it. You should now 
tell us as to whether, when that appeared firsl 
in the IJlil/ and in a i iolhcr  journal also, in 
some foreign journal, vou as the Home 
Minister of the country ordered any 
investigation into the ^ei ions allegations 
about torture and atro-i itics. 

SHRI    NIREN GHOSH:   Not onlv    that. 
In  the other 11< use......  

SHRI UMASHANKAR DIKSHIT: A f t e r  
his speech, figures have been obtained. I will 
quote those figures, and I will not be shunted 
into an) o i l ie r  aspect of the matter. He (an 
raise lite matter, he can w r i t e  lo ei.. !:. c»n 
raise it ill Minie  other way in this Bouse. 1 
In w liter used the word toil.o'. and he also 
says thai the nmnher of political prisoners in 
jail has bun given as 35000 l>\ tlie 
Association loi the Protectioa of Democratic 
Right*, hut that the official figures are not 
available to that journal. Well. thai was the 
difficult} in asking lor offi cial figures I! 
could have just telephoned to me, am] I would 
have given him the I figures, moreover, what 
did he mean b\ 'today'. He should have 
mentioned the date; I his. in my opinion, is a 
misleading ispi  i MI  iiic- matter. 

SHRI    MAHAVIR   TYAGI:    About   
torture also lie said. 

SHRI UMASHANKAR DIKSHIT: So for as 
the number of persons under detention is 
concerned, I haws placed ce r t a in  figures 
before the House. I have also mentioned  at 
the i i i i i l u g  of the Consultative Committee 
(or lh< Home Ministry, Rut 1 shall   repeal   
the   information. 

Sir. by the end of October. 1971. there were 
onlv 2912 extremists in all jails in I n d i a  out 
<>I whom 2232 had been arrested in speiilie 
cases and onl\ 888 had hern detained under 
the Maintenance of Internal Security Si!. Ol 
them, there  were onlv IHni prisoners 
including ii<>7 detained under the MISA in 
\VVsi Bengal jails. By the •ling of 1974, the 
number of extremists arrested mi various 
counts who were still in jail dei lined further 
lo 2515. Sir, ih. o the r  figure of 2515 was the 
total for (he whole of I n d i a .  Now, out of 
these 2515. 11." I were reported to be in West 
Bengal i,e' Thai is. ihe total number of them 
in jail b\ March, Hi71 was only 11"4 in-
cluding 217 in Calcutta. This is [he position 
ol [in- figures. I stand In these figures as. I 
have checked them up twice .  Therefore. ihe 
figure of :'•".tlOII is a fantastic figure and 
unworthy to be published in a ncwspapci of 
that  kind. 

So   far   as   the   o i l ier    thing   is   
concerned. I   have  gni      the   following  
information  by 
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Telex message immediately because I wanted   
the   West    Bengal   Government's   reply 

before I spoke in this House. On receipt Of an 
allegation of to r tu re  of under-trial woman 
prisoners by the police, the State G-OVemmeOt 
ordered a detai led enquin into the 
allegations.  They have referred to some 
persons, 1 am not mentioning those names. They 
informed the magistrate in the court about the 
troluie. but would not agree to give a complaint 
in writing, Even proceeding on the basis of the ir  
statement, there had been no evidence to es-
t ab l i sh  that they were beaten bv the police. On 
the other hand, medical officers regularly 
examined them. They had stated that no 
complaint had been made to them bv these girls 
of any beating nor had the} any occasion to mark 
any injury or beating which could he described as 
physical vio- , lence. The women prisoners had 
earlier be<n called by the Superintendent of Jail • 
to agree to a Medical examination by a Board of 
specialist electors but they refused to do so. 
Therefore, when such allegations are made  in 
the  House  I suspect them. 

SHRI NIREN GHOSH: I suppose the Prime 
Minister has received a letter from Shri 
Indrajit Gupta, M.P., leader of lien group in 
the I.ok Sabha. He interviewed these girls in 
the Alipore Central (ail. He heard from them 
and made the complaint. How  i an   you  
dispute  it? 

SHRI UMASHANKAR DIKSHIT: The 
a l l i ga t ions  ma\ differ but so far as the 
figim   is concerned riobodj  has contradicted 
it. On the other point also I can go further  
into  it... 

DR. K. MATHEW KURIAN: Sir. we 
should have half-an-hout  discussion on this. 
It is a serious matter. If the Mini s te r  has got 
guts he should appoint a parliamentary 
eommilte  to go into  the  whole quest ion. . .  

MR. DEPUTY CHAIRMAN: Please sit 
down; otherwise you will not go on record. 

SHRI UMASHANKAR DIKSHIT: This 
question concerns Bihar and the gentleman 
has quite, wrongly brought a ni.itti-. con net 
led with West Bengal... (Interruption by Dr. 
K. Mathew Kurian) Sir, I will request von not 
to allow Hi. Kurian to interrupt. This is a 
discussion on the Bihar situa t i on  and not or 
what happened in West Bengal.    Ii    is   a   
vei\    serious   allegation,   in' 

(Interruptions) 

DR. K. MATHEW KURIAN: You have no 
guts  to  appoint   a  parliamentar;   mm- 
miuec... 

SHRI BHUPESH GUPTA: Let there be no 
excitement. We are not discussing West 
Bengal. Rut since the hon'ble Minister lias 
been good enough to refer to this thing. I 
would request you to kindly inquire into it 
because my information is, from pur 
sources—I had also met some of them; they 
do not like to tell anything to the police or to 
those who go there ou the ground that they 
have committed these crimes against them, 
tortured them and they do not expect any 
justice or remedy from them. In view of this 
thing, I til ink the Home Minister should find 
ways and means of finding out the truth. I 
should immediately suggest here is a fit tase 
for a team of Members of Parliament to go 
and meet them in the jail and report to Parlia-
ment   and  the  Home Minister. 

SHRI S. S. MARISWAMY: On a point of 
order. The hon'ble Home Minister laid that I 
was wrong in bringing up this issue when a 
discussion was going on on Bihar. He was not 
in the House. Mr. Chandra Shekhar belonging 
to his own party raised the issue. 
Subsequently I got the document. I read out 
about it when I was discussing about the 
general trend in the country. 

SHRI UMASHANKAR DIKSHIT: That is 
how I have answered it. 

SHRI   BHUPESH   GUPTA:    I   wish    to 
s;i\   ih.it   [   have  a   relative  myself  in  this 
I will not name him. He had been tortured   
and   he   had   told   me   and   another 

 

( I mi b t .  Inn   at   this moment  we cannot go 
into     it  in details. 
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leader of our group in the West Bengal 
Assembly. He talked to Mr. Sidhartha Shan-
kar Ray as this torture was going on. Then 
Sidharta Shankar Ray intervened and the 
torture was stopped. Now, Sir, this is not 
disputed  by  anybody. 

SHRI UMASHANKAR DIKSHIT: I am 
not disputing it either. 

(Interruption!,) 

SHRI BHUPESH GUPTA: What I am 
saying he will understand. I am telling-him a 
fact on my personal knowledge. I have not 
given the name. Personally I am prepared to 
give it. Apart from those reports, I have heard 
three persons. I have mentioned the leader of 
our group in the Assembly, Mr. Siddharta 
Shankar Ray and the persons who had been 
tortured. How (in I disbelieve them and how 
can I believe this  kind   of  ridiculous   telex   
message? 

(Interruptions) 

SHRI UMASHANKAR DIKSHIT: Even if 
a particular allegation is correct, it does not 
logically mean that all wild allegations are 
correct. I cannot accept that proposition. 

SHRI NIREN GHOSH: Would you agree 
for an enquiry bv a team of Members of 
Parliament? 

SHRI UMASHANKAR DIKSHIT: He 
raised the question and I have replied to it. 
Why are you interrupting? and wasting the 
time of the House? I want to finish as quickly 
as possible. What I was saying was, in a 
matter like this, possibly the only proper time 
to go into it will be after their release because 
they may be afraid, while in jail, of saying or 
writing anything. Anyway, that is where it 
stands and I can only take a stand on the 
authentic information that is supplied to me 
by the Government. 

So far as Bihar State is .concerned, there are 
four subjects to be taken into consideration 
one is law and order; the second is students' 
unrest; the third is the problem of floods and 
drought;, and the fourth is rejief for those 
affected by drought, floods, etc. Then the 
main point raised by the opposition is 
dissolution of the Assembly. These are the 
four or five points which are relevant to this 
discussion. 

13—10 RSS/ND/74 

So far as law and order is <oncer: after the 
18th of July, when the incidents at Jamshedp 
ur and Begusarai occurred, I tan say on the 
basis of information which I have been 
getting every day or every other day or 
weekly and confirmed from ill sides, that not 
only has there been no serious incident, but 
generally in the urban areas and particularly 
in the rural areas, there has been peace and 
order. The law and order situation has been 
very much under  control. 

Second!',, regarding" the student un> as I 
have already explained, we are trying in our 
own way to approach the students and the 
teachers. My own experience is that if a group 
of students takes a stand or undertakes any 
activity, there is some teacher behind it. 
belonging to the Congress persuasion or the 
Communist persuasion or the Jan Sangh 
persuasion and so on. Sir. we are trying to 
meet the teachers, principals and Vice-
chancellors and we want to have their advice. 
So far as those students who want to give up 
education, who want to follow Shri 
Jayaprakash Narayan , and want to have the 
millennium if his way concerned,.! wish them 
good luck. But I am referring to those students 
a large majority of whom want to continue 
their education. And ray proof is that a large 
majority of them have appeared for the 
examinations. Otherwise, if they did not care 
for their studies, they would not have sat lor 
their examinations. (Interruptions) Anyhow 
we have set up some machinery anil we are 
trying to contact the students and the teachers 
to see if there are any under-solved 
grievances. Towards the end of March or the 
beginning of April, I was told, although their 
demands were conceded, they have not 
actually been implemented. Therefore, I have 
taken particular care of the matter and have 
been following up the matter. Now, Pantji 
made a statement and he gave a lot of 
information about the floods that hive taken 
place in Bihar and elsewhere. 

7 P.M. 
There is no doubt that serious floods have 
taken place. I have gov detailed, information. 
I do not want to tire everybody with the 
details. There are three districts badlv 
affected. The Government have also made 
arrangements for relief for flood-affected 
people. They have already distributed 2659  
tonnes  up  to  the 22nd  and 
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after that more foodgrains have been dis-
t r ibuted  in that area. When converted into 
kilograms it conns to 26,59,000 kilograms. 
The total population covered is about a little 
less than 11 lakhs. It is not that every Family 
has been given. But everybody who needed  
has been given 

An amount of Rs. 10 lakhs has been placed 
at the disposal of the Animal Husbandry 
Department for purchase of medicines far 
cattle. In addition to this an amount of Rs. 5 
lakhs has been placed immediately at the 
disposal of the Department for arranging 
supply of fodder in flood-affected areas. In 
order to maximise local employment on an 
emergency basis the State Government 
proposes two schemes, hard manual and light 
manual labour schemes. This may mean more 
expenditure on the Central Government. We 
will have to undertake it... 
The  
State Agriculture Department have earmarked 

a sum 
of Rs. 76 lakhs to give short-term loans  to  
cultivators  to purchase  seeds,  etc. 

 

Arrangements have also been made for 
additional quantity of 600 kilo litres of 
kerosene   for   flood-affected  areas. 
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With a view to making available to the 
cultivators the necessary facilities under the 
existing programmes, particularly for the rabi 
cultivation season the resources of the 
Irrigation Department, the State Electricity 
Board, Water Development Corporation and 
the Voluntary Organisations...are being 
mobilised... I assume there would be those 
connected with Shri Jayaprakash Narain and 
the Samiti who think constructivelv. They will 
be allowed. I enquired about it. hut had no 
clear answer. All I can say is that we will not 
discriminate between anv people who would 
like to work voluntarily. 

The only last question is about the dis-
solution of the Assembly... 

SHRI BHUPESH GUPTA: You are ren-
dering all  help to Bihar... 

SHRI UMASHANKAR DIKSHIT: I have 
ohtained all this information so quickly. You 
should  thank me... 

SHRI BHUPESH GUPTA: Certain specific 
demands have been made overriding all the 
other things. They are stricken people today. 
You seem to be, too much preoccupied with 
other internal problems. I think vou should 
devote a little more time and send help  to 
Bihar. 

SHRI  UMASHANKAR  DIKSHIT:   I  am 
giving far more attention to Gujarat and 
Bihar. 

SHRI   NIREN   GHOSH:   Yes.   ves. 

SHRI UMASHANKAR DIKSHIT: I do not 
expect Shri Niren Ghosh to believe me. I  was 
onlv  telling Shri  Bhupesh  Gupta. 

SHRI SUBRAMANIAN SWAMY: You 
expect  him  to  believe you? 

SHRI UMASHANKAR DIKSHIT: Have 
you got any doubt about our political relations 
with the Communist Party all over India and 
all over the world? 

SHRI BHUPESH GUPTA: I am asking for 
some more foodgrains and other materials for 
the people of Bihar. 

SHRI UMASHANKAR DIKSHIT: We will 
do our best. On behalf of the Food Ministry  I  
cannot  say.     But  I  will  exert 

every   nerve   to  see   that  starvation   is   
not allowed   am!    relief   is      made      
available 
quickly. 

So far as dissolution of the Assembly is 
concerned, I do not want to waste more time. 
One or two arguments were advanced, that it 
is nothing very sacrosanct to hold elections 
after five years and in support of this 
argument one lion. Member said that Shrimati 
Indira Gandhi, the leader of the Congress 
Party, held the last Lok Sabha election before 
time. Sir, this is a Constitutional matter. There 
are provisions in the Constitution. This 
democracy runs according to the provisions of 
the Constitution. Whenever there is even a 
minor breach, we have yielded to the vote of 
the house. Such matters have come up time 
after time. It has happened even in the last 
session and in this session. Wc are wedded to 
the Constitution. We stand by the provisions 
of our Constitution. We do not break the... 

SHRI NIREN GHOSH: Always you break   
the Constitution. 

SHRI   UMASHANKAR   DIKSHIT:      
We 

know each other's views. 

SHRI   NIREN   GHOSH:    Wonderful. 

SHRI UMASHANKAR DIKSHIT: Under 
the Constitution, it is not possible for the 
Chief Minister or his Council of Ministers to 
disslove the Assembly so long as it has such a 
majority. The opposition legislators of Bihar 
do not want the Assembly to be dissolved. 
They are willing to give up their Parties but 
support the Ruling Congress so that the 
Assembly should not be dissolved. 

SHRI    NIREN    GHOSH:    The    people 
want  dissolution. 

SHRI UMASHANKAR DIKSHIT: Despite 
an agitation of unprecedented scope and 
vigour led bv a leader like Jayaprakash 
Narain, the Assembly has stood in tact. The 
Assembly was able to meet and it was able to 
pass a number of resolutions and convert 
Ordinances—to which we all objected the 
other day—into Acts. It did function 
according to the schedule announced earlier. 
It is again going to meet after some time. I do 
not know the date as I have not  been  told  
about it.     Shri  Banarasidas 
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[Shri Umashankar Dikshit] and others said 
that there is infighting. It may be there just as 
smaller parties have their own problems due to 
their smaller size. For example, Shri 
Rajnarain, Shri Charan Singh and, from the far 
end of the world...Mr. Biju Patnaik and Mr. 
Piloo Modi have brought about such a 
disparate combination as has never been heard 
of in history. But, why have they joined? It is 
because they have the problem of smallness 
and they want to appear big and become big 
and, as they say, they want to present the 
country with an alternative. Personally I have 
no objection and I have privately also said to 
my friends that I would be happy if there were 
an alternative party that can take over from the 
Congress when the feet hands of the Congress 
are tired or at any other time. This is my way 
of thinking. But, Sir, I should be excused 
when I say that if the Opposition do not give 
credit to the ruling party where credit is due, 
the people will never believe them. Mrs. 
Indira Gandhi acquired an unprecedented 
measure of credibility from the people because 
whatever she said earlier that she would do 
she had it done. That is why the people 
believe in her. But, Sir, we have the problem 
of largeness. You see the working of the 
Communist Party. The Communist Party all 
the world over has, what they call, 
introspection or intra-party discussion I have 
forgotten the technical expression which they 
use... 

SHRI N. G. GORAY: It is called 
democratic centralism. 

SHRI BHUPESH GUPTA: I will tell you. 
We say that you are shifting to the right in the 
economic policies which negate what you  
say. 

SHRI UMASHANKAR DIKSHIT: Any-
way, one group in the Communist Party 
always functions as the Opposition any they 
thrash out the issues discussing them for 
weeks together. I have heard of this happ-
ening in India and in Russia and also in 
China. They go on discussing for ten, twelve 
or fifteen days and they go on thrashing out 
the matters until they reach a conclusion. 

SHRI GHOSH: You have really developed 
now. 

SHRI UMASHANKAR DIKSHIT: Now. 
the point is that we are a big party... 

(Interruptions) 

SHRI BHUPESH GUPTA: We have no 
intention of replacing you... 

(Interruptions) 

SHRI UMASHANKAR DIKSHIT: This 
party in some respect is akin to the Com-
munist Party in Russia, because our party has 
been ruling the country for over twenty years 
and that is why the other younger and learned 
men in the Opposition are angry with us. 

(Interruptions) 

SHRI SUBRAMANIAN SWAMY: Not 
angry with you, but... 

(Interruptions) 

SHRI UMASHANKAR DIKSHIT: M(. 
Swamy, please hear me. I am telling you that 
we are one with you if you wish to have a 
larger number of members in the Opposition. 
But you have to take a lesson from the history 
of the Indian National Congress now. We will 
have to face all these difficulties through 
which India is passing and we should have the 
foresight and courage to tide over these 
difficulties. It is easy enough for us just to 
throw up the sponge and run away. But we 
will not do that. 

SHRI BHUPESH GUPTA: Sir, now that 
Mr. Dikshit has embarked upon a general 
discussion, let the session be extended by 
about two hours so that we will also ha»e our 
say. 

SHRI UMASHANKAR DIKSHIT: I will 
not allow it. What I am saying is that dis-
solution is a matter of the Constitution and 
under no provision qf the Constitution is it 
possible to justify the dissolution of the Bihar 
Assembly.     Thank  you,  Sir. 

MR. DEPUTY CHAIRMAN: Thr House 
stands adjourned till 11-00 A.M. tomorrow. 

The House then adjourned at 
fourteen minutes past seven of the 
dock till eleven of the clock on 
Wednesday the 4th September 1974. 
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